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MOTION RE: INTERNATIONAL
SITUATION— contd,

Mr. Speaker: The House will now

take up further consideration of the
following motion moved by Shri
Swaran Singh on the 23rd November,
1964, namely:—
“ “That the present linternational
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

Shri Shinkre may continue his speech.

Shri Hem Barua (Gauhati): May
we known when the Minister  will
reply? '

Mr. Speaker: Would the Minister be
able to reply today?

The Minister of
(Shri Swaran Singh): I think the
understanding was that I will reply
tomorrow, so that hon. Members will
have a little more time. ,

Shri Kapur Singh (Ludhiana): We
would like to know whether the Prime
Minister is going to intervene and if
so, when.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
Near about 4'30 he will intervene.

Shri Nath Pai (Rajapur): Yesterday
I enquired and I was told he was not
going to intervene.

Mr. Speaker: The Prime Minister
will intervene near about 430 P.M.
and the Minister of External Affairs
will reply tomorrow.

Shri Shinkre (Marmagoa): Sir, I
was saying yesterday that I am very
much indebted to you for allowing me
to participate in this important de-
bate. The House has already heard
so many ideologies so much, tall talk
and lofty principles about world
politics and international affairs. I, as
a comparatively new Member of the
House, would not claim any special
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knowledge or deep study of inter-
national affairs. I would try to place
before you, Sir, only the point of view
of a complete layman, of the average
citizen of this country. Obviously, Sir,
you should not expect -from me any-
thing like a lucid exposition that we
had from our hon. friend, Mr. Masani,
nor the fiery excitement that we
had from my hon. friend, Mr. Bhagwat
Jha Azad, neither, Sir, the mellifiuous
sweetness from my hon. friend, Shri
Nath Pai, nor the lofty and ethereal
exposition that came on fcreign affairs
from the main spokesman of the rul-
ing party. But, Sir, certainly, 1 would
attempt at placing before you the view
point of the so-called man-in-the-
street.

On a clear and dispassionate assess-
ment of our foreign policy, I cannot
help stating at the very outset that we
have achieved very little all these
years ever since the independence of
this country  through our so-called
foreign policy. As the analysis of this
statement of mine would take me to
the analysis of the so-called policy of
non-alignment of this Government, I
would beg your indulgence to deal
with it a little later, and in the mean-
time refer to one basic and funda-
mental point that I think very worth-
while making in this debate.

Although every country has a
Foreign Ministry or a Ministry of Ex-
ternal Affairs or Foreign Affairs, and
a Minister of External Affairs, not all
countries have anything called a
foreign policy as such. Even if we
go and see in today’s world, we will
have to realise and accept that not
even half-a-dozen countries have any-
thing called a foreign policy. Obvious-
ly, a Ministry of Foreign or External
Affairs is required in every country to
deal with so many routine matters
like attestation or endorsement of
passports, visas and all that, but if we
see properly we will find that it is only
the United States of America, England,
France, the Soviet Union and, compa-
ratively recently, the Communist
China that have anything called an
established foreign policy.
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This means that the foreign policy
is a very costly and expensive sport to
indulge in and not all countries
can afford to have it. Only those
countries which are convinced that
they have satisfactorily dealt with

their own home problems, their own *

domestic problems, sometimes think
of going and worrying themselves
about what is happening in other
countries and what should be their
stand-point towards those other
countries. We seem not to have
realised this basic and fundamental
truth; so much so that immediately
after our independence we tried to
evolve and build a thing called
foreign policy. May be, it was partial-
ly due Yo the great prestige and inter-
national standing of the late lamented
Prime Minister Nehru, But I am
forced and compelled to say that he
did not in any manner try io make
anything called a self-examination of
our own country and her basic needs
before launching on a foreign policy,
and that landed us into so many
troubles.

Sir, immediately when we became
independent this country had many
difficulties of her own. First of all,
there was the problem of clearing
this country from so many foreign
pockets. Some of these pockets
were under the possession or occupa-
tion cf a very powerful country in the
world—France, Had it not been for
the fact that at some stage the affairs
of France were presided over by a
very enlightened personality like
Mendez-France, I do not know how
many long years it would have taken
for the clearance of the French from
the soil of this country. Sometimeg I
shudder to think what would have
happened if instead of an enlightened
personality like Monsieur Mendes-
France, France was headed by some
modern version of Napoleon, whom 1
need not refer by name.

Then, we have the permanent
problem of feeding the hungry
millions of this country, not to speak
of the problem of develobing this

©
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, country and bringing it on par with
at least the half advanced countries.

We cannot deny the fact that one
result or effect of our foreign policy
has been that we have antagonised
most of the powers of the western
bloc. If we take into consideration
that immediately after the war, that
is, at the time when we became
independent, the Soviet Union and
the East European countries were not
in a position to come to the assistance
of any other country so much so that
they themselves hag to receive
massive and liberal aid from the
United States of America, we will
realise that right from the beginning
our foreign policy was definitely
faulty. The role of this country as
the champion of the liberation move-
ment in Africa and Asia has
naturally and legitimately aniagcnised
most of the powers of the Western
bloc. I do not mean to say that we
should keep completely quiet; at the
same we need not be so much vocal
and vociferous either, because the
Western Powers are hurt by our
policy of championing the cause of
the newly-emerging nations of Asia
and Africa. So, they waited for
their chance to hit back at us, and
that came very soon, We wanteq to
liberate Goa and there was no cther
alternative except police action in the
"face of the arrogant and adamant
refusal of Portugal to come to any
peaceful settlement. Immediately that
opportunity was taken by no less a
person than Mr. Adlai Stevenson to
raise his voice of protest against us in
the United Nations. He went to the
extent of saying that we are a country
professing something ang practising
something different, Why did they do
so, it is very pertinent to ask. The
answer is very simple. Since the
achievement of independence we have
been stating in public meetings and in
interatioal forums that all interna-
tional disputes should be settled by
negotiation and peaceful means. So,
when we resorted to force imme-
diately criticism came against such
ure of force and naturally we had
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no reason to give to counteract such
criticism.

Then I come to a problem which
apparently has exercised the minds of
most Members of this House, the
problem created by the explosion of
a nirclear device by China. Although
most of the hon. Members who
referred to this subject showed so
much concern and excitement over
this subject, it a is fact that yesterday
the debates on this question had to be
adjourned for want of quorum. I do
not mean to cast any reflection upon
the Tegitinmate sentiments of the hon.
Menibers of this House, but still I
feel that there is something wrong
with us.

Nobody would dispute the fact that
ever since China invaded or attacked
this country in the autumn of 1962 in
such a treacherous manner, ever since
she has remained in illegal possession
of a large part of our country, China
has become a real menace to this
country But, to say that the explosion
of a nuclear device by China has in
any manner increased this menace or
threat is something that I am yet to
believe or convince myself about. I
know that several hon. Members will
try to jump at me for this statement
but I am fully convinced of what I
am saying. 1f only we are a little
realistic and positive, I am surs that
most of the hon Members of this
House wil agree with me when I say
that.

In the conditions that obtain today
militarily China is a stronger country
than India and this country will be
living, T do not say, in a fool’s paradise
but somewhere near that, if ever this
country thinks that even in conventio-
nal arms this country will be stronger
than Communist China because whilst
ever since her birth or inception ana
even before that China has alway$
been militarist and belligerent and
has built her people’s mind militarily,
we have always been a peace-loving
country and have not only been prea-

NOVEMBER 24, 1064

Situation 1477

ching peace for others but have also
been practising and professing peace
for ourselves. Under these circums-
tances 1 cannot foresee that any .ime

* in the near future this country will

ever be stronger than China even in
conventional arms. That being so I
fail to undestand why China should
ever think in terms of using any nuc-
lear device or nuclear weapons against
this country.

This does not mean that I support-
ing the views of some people and
those of the hon. Prime Minister that
this country should not produce a
nuclear device. I am definitely for
the production of a nuclear device and
atomic weapons but for complectely
different reasons. If this country nas
an army, if this country has to cquip
this army with so many sophisticated
and modern weapons, when a nuclear
device has also become one of those
weapons, it is but natural that the
armed forces of this country shouid
alsp possess all the new and modern
weapons including nuclear or atomic
weapons, because when so many other
countries will possess it our not pos-
sessing it will definitely keep us lag-
ging behind. Certainly if we main-
tain or pretend to maintain 3 modern
army, we cannot afford to keep it
unequipped or ill-equipped.

Then, I come to the other perti-
nent question that may also arise in
connection with the same fact, name-
ly, if China has not this country in
mind, which other country could
China have in her mind? This is a
question which does not require a
specific or straight answer. China, as
it is, right from the beginning, has
been facing several enemies in the
western world and not in the least the
United States are permanently probing
there to catch hold of the first chance
that they might have to jump over
Communist China and do away with
the Communist regime in China. Even
the problem of Formosa is a perma-
nent threat to the security of the Com-
munist regime in China. So, the



1471 International

atomic or nuclear device built or deve-
loped by China need not necessarily
be considered as a fresh threat to this
country to my mind. I do not want
to suggest in the least bit that we
should be anything like complacent.
We should be completely alert and
should be aware and alive to every-
thing that is happening around us in
the field of military experiment or
new developments, new techniques or
new military weapons. But that does
not necessarily mean that this new
situation which has arisen frcm the
explosion of China’s nuclear device
poses to this country a fresh threat.

Then, I come to the most fundamen-
tal part that should be discussed ela-
borately during this debate, namely,
the so-called—once again, ' I say, so-
called—non-alignment. In the first
stages of this non-alignment it was
being said that this country has adopt-
ed non-alignment for two reasons—
firstly, because this country did not
want to commit itself to either of the
two power blocs and, secondly, this
country wanted to keep unpolluted and
completely free the independence of
her judgment on every matter in the
international situation. I feel that
both these propositions are completely
faulty and fallacious, if not impracti-
cable and impossible. First of all, it
is completely unrealistic to think in
terms of being non-aligned in the
world as it is impossible for an indi-
vidual to be non-aligned in society.

Mr. Speaker: We have SO many
Members in the House who are un-
aligned.

Shri Shinkre; Starting with myself.

What I say is, it is completelv un-
realistic and impracticable and if I
should require any evidence, 1 would
simply ask these hon. friends of mine
who are still propounding this pro-
position: Are we really non-aligned?

Some Hon. Members: Yes, we arc.
Shri Shinkre: Can we, for instance,

take a legitimate step like recognising

“
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or extending official recognition to a
country like Israel which, nothwith-
standing everything, has come into
being? Can we, for instance, for a
while think in terms of sitting over
judgment on Malaysia and Indonesia”
Can we for that matter indulge in so
many sporting pastimes of internatio-
nal politics? Can we say anything or
do anything that eventually right
damage or hurt the feelings of the
United Arab Republic or Yugoslavia
or for that matter even Nigeria? 1
think the hon. Minister of State in the
Ministry of External Affairs whp is
sitting there would indeed be pleased
to give some attention to these queries.
So, there is no point in calling our-
selves some.hing that we cannot be.

M:r. Specker: The hon.
time is up.

Member’s

Shri Shinkre; Is sitting in judgment
over international matters at all prac-
ticable or acceptable? Which country
can allow any other country such a
costly and expensive luxury? We
have got so many problems of
our own. Can we allow other people
to sit in  judgment over our own
affairs in the same manner?

Sir, I am concluding now. I thank
you very much for reminding me to
conclude. It has always been my
feeling that we have laid our foreign
policy which we do not have, We
will simply be landing ourselves in so
many troubles with this unrcalistic
foreign policy. Befere we reach such
a stage where we can afford that
costly luxury, I think we will be
landed in so many other troubles.

Shri Joachim Alva (Kanara): But
for that policy, Goa would not have
been in our land.

Shri Shinkre: If we had the correct
forcign policy, Goa would have been
liberated in 1947 or 1948.

At awre (e ) - Tearey a7z
fa=gt7 AT &Y 7w 3T aAl
fem
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Shri Bhagwat Jha Azad (Bhagal-
pur): Shri Bagri is supporting you.

Shri Shinkre: Nobody will dispute
this statement of mine. Every sensi-
ble person in the House will agree
‘with me.

As it is in my substitute motion
which I have moved, I want that at
least now there should be a reapprai-
sal of our foreign policy. The inter-
national figure of great prestige
that prompted that policy, is now no
more in our midst. I am sorry for
that. Let us give strength to our
new hon. Prime Minister so that he
tackles all the problems of this coun-
try instead of getting with so many
things that might happen elsewhere.
1 think that is the only way in which
we can really achieve something
worthwhile both on the national as
well as in the international scene.

Shri Khadil-

Mr. Speaker: Now,
kar.

Shri J. B. Kripalani (Amroha):
May 1 request that I be allowed to
speak now? Otherwise, I would not
-speak at all.

Mr. Speaker: After Shri Khadilkar
finishes, I shall call shri J. B. Kripa-
lani.

Shri Khadilkar (Khed): 1  shall
take only about 15 to 20 minutes and
not more.

Since we debated upon the interna-
tional situation in the last session of
Parliament, many changes have taken
place in the wide world, changes of
great significance and wide import.
As some people have already stated,
the withdrawal from Soviet leader-
ship of Mr. Khrushchev is a big
change in the so-called socialist world.
Then, there is the atomic blast by
China; whatever the infantile reaction
that has been expressed on the floor
of the House may be we must apply
our mind to that blast in a political
manner and in a mature manner.
Then, Mr. Johnson has been elected
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as the President of the USA, defeat-
ing the brinkmanship of Mr. Gold-
water. Mr, Wilson has been elected
as the Prime Minister of Great Bri-
tain, which means a victory for libe-
ralism and socialism. In the West,
President De Gaulle is challenging
the NATO, and the Common Market
that is coming up is challenging the
American (U.S.A.) leadership in the
world economy. If I might mention
in passing, even the Pope’s visit to
this country has some significance.

But when we look at the wide
world and try to analyse the situa-
tion, I would submit that our Gov-
ernment must have a sort of delicate
feel of the situation, just like a good
physician, who, when he approaches
a patient, has a clinical and intuitive
feel about the various ailments. At
the present juncture, guch a delicate
feel is called for to understand the
implications and to guide the policy
of our nation.

‘What hag happened in the Soviet
Union is of great significance, namely
the withdrawal of Mr. Khruschev
and new leadership coming up there.
Though they have assured us that
they will agbide by the past policies
of co-existence, peace and friendship
particularly with India, we cannot
ignore the background of this change.
To my mind, internal situation and
external pressures have brought
about this change. At the present
juncture, as I see things, a settled,
stable and long-term policy with
internal stability in the party hier-
archy which is still being stabilised
is yet to emerge. Therefore, I feel
that this change has been brought
about by the assertions of independ-
ence in different socialist countries,
which go by the name of polycen-
trism. A challenge was posed to the
socialist worlq whether the socialist
world would at least present an
image of unity or allow Mr. Khrus-
chev to have a sort of permanent rift
in the socialist camp. That was the
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challenge, and that has to be answer-
ed by the new leadership. The West-
~ern world was trying to base its dip-
lomacy on this division, but now they
will have to apply their minds afresh.

I feel that Soviet policy will remain
basically the same, but from all the
surrounding utterances that I have
found, I feel that it is bound to
change to some extent and it may
bring Soviet Union closer to China.
Of course, ideological polemies would
go on. We cannot take it for grant-
ed that on every issue vis-a-vis China
and India, the Soviet Union will stand
by us,

So far as Kashmir and Pakistan are
concerned, new feelers are going
abroad. Only yesterday, I was read-
ing The Dawn and there I discovered
that a new approach was being made.
So, in such a situation, we shall have
to apply our minds very carefully and
very cautiously to the changes that
are taking place in the socialist world,
because we do not believe, as the
Western statesmen used to believe
for so long, that the socialist world
could be written off either by force
or by division. Men who have given
some thought to these problems even
in America have called for a fresh
approach. For instance, Mr. George
Kennan, a great statesman, while
addressing the Western world, in the
course of his Rootes lectures, pleaded
with the Western world and with
America in particular, that the
challenge of co-existence with all its
implications must be met in an en-
lightened manner; he said that the
official thinking in old terms on the
problem of West Germany and trying
to reverse the process of socialist
transformations in the eastern world
was a barren policy and that they
would have to apply their minds
afresh. That was how he was appeal-
ing to the Western world.

To put it succinctly, without tak-
ing any more time on this issue, I
would like to put it this way, as
President Johnson has done; depict-
ing the world, in one of «his recent
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speeches, in very short and pithy
terms, he hag stated on the 14th
October, 1964 that :

“There is no longer one cold
war; there are many. They differ
in temperature, intensity and
danger.”

Our Government while shaping their
policies will have to reassess the
world situation with a fresh outlook,
with a new look at the developments
in the surrounding countries and
bearing in mind the fact that the
atmosphere of cold war has different
instensities at different levels and
between countries and countries. If
we bear these things in mind, then
in this context we shal] have to judge
the question of atomic blast by China.

I had expected that soma people at
least would apply their minds with
a little commonsense and not be
carried away by either idealist consi-
derations or by emotionalism or senti-
mentalism while doing so. What is
the reaction in the wide world? Do
you know that Mr, Tunku Abdur
Rahman who is not a friend of China
has acclaimed this as a great
Asian achievement, a great scientific
achievement in Asia? One of the
Foreign Ministers of the Soviet Union
Bangkok has

while recently im
said that it is a great scientific
achievement; we must bear this

in mind that he has not condemned
it, but he has said that it is a great
achievement. Nowhere, not even in
the Western world has there been
even a little flutter, as has been
shown there; this kind of being car-
ried away by emotion and some sud-
den reaction has not been seen any-
where even in the Western world.
But unfortunately, when we apply
our minds to the atomic blast by
China, we find such a reaction. Was
it unknown? There are some people
who advocate that either we should
manufacture atom bombs and use
them as a sort of deterrent, or we
should take shelter under the atomic
umbrella of the West, Yesterday,
Shri M. R, Masani with a sharp logic,
put the issue on the razor’s edge and
tried to corner the whole party and’
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- the Government. He posed the ques-
tion this way: “Look here, you are
helpless; the economics of the atom
bomb leads me to the conclusion
that it would eat up our economy.”.
To that extent, he was right, and in
a subtle manner, by posing all issues,
he hass cornered you and said: ‘The
only shelter or protection that you
have got to draw is from the Western
world or the Western alliance’, and
in his own wisdom, he advocated that
we should take that course. There
are some people on this side of the
House who have said, ‘What do you
mean? Are we not going to manu-
facture bombs?’ Brave words!” 1
would like to ask them one question.
Have they given thought to this
matter as to what our basic policy is

regarding the atom bomb? Are we
going to change our basic policy?
While Panditji was there, we had

laig down the policy. Besides, even
recently, when our new Prime Min-
ister sent a message to the Confer-
ence at Geneva on the peaceful uses
of atomic energy, in last August, he
had said:

“India believes, today, as it has

always Dbelieved that atomic
energy should only be used for
peaceful purposes and for the

welfare of humanity and resolves
to use it in this manner, as far as
its own efforts are concerned.”.

Shri Koya: China does not believe
in it

Shri Khadilkar: It is not a question
of China believing or not believing in
it. We are supposed to react or think
on our own or to take the objective
reality into consideration and then
formulate our policy. You are just
looking to what happens to the world
rwithout realising, and without trying
fo grapple with the reality or the ob-
{ective situation in this country and
in the world. So, do not talk about
this question lightly.

Mr, Speaker: The record would not
~eflect that he was addressing the
“hair.
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Shri Kbadilkar: I am sorry.

Fortunately for me, the nationalist
press, with one or two exceptions, in
this country has taken a more objec-
tive and realistic view. This should
be borne in mind. All over the press
in this country—I have gone through
it very carefully—they have applied
their mind in a sort of realistic man-
ner, keeping in view the considera-
tions of defence and our basic policy.

So, the main issue before the Gov-
ernment and the people is: are we go-
ing to change the basis of our oolicy?
We have stated in this House that
with full understanding we have join-
ed the nuclear test ban treaty. Was
it conditional? As if we did not know
then that China was advancing sp far
as atomic development was concerned,
reaching even a sophisticated stage of
atomic or nuclear capability. As if
China with jts conventional arms is
not capable of invading this country.
Let us take a realistic view of the
situation. We knew all this and still
we are talking as if there is a new
danger.

The Americans have not reacted in
this way. They have given serious
thought to it. I say this bomb dlast
is not directed towards India. Let us
realise jt. It is directed at the world
powers, the super-powers. China has
blasted her way to the United Nations;
she has blasted her way to those who
were trying to preserve their mono-
poly of the bomb. China has tried to
break it, and has broken it success-
fully.

Only yesterday China was being
sounded by western statesmen as to
whether she would join in the talks.
To that their reply is: Nothing doing;
unless equal status is recognised to us
in the United Nations, we are not go-
ing to join these talks’. This blast
has a political fall-out and it is direct-
ed towards America and perhaps to-
wards the Soviet Union.

Some Hon. Members; No, no.
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Shri Khadilkar: It is directed against
the nuclear monopoly of the western
world and not towards India. This
must be recognised. From the point of
view of defence, anybody in this wide
world recognises atomic weapons to
be unnecessary . ... (Interruptions),

Mr. Speaker: When the hon. Mem-
ber is enunciating a proposition with
such authority, he must be listened to
by Members.

Shri Nambiar (Tiruchirapalli): He
is opening a new line of thinking.

Shri Khadi'kar; What 1 was saying
is that this atomic weapon has be-
come a weapon of destruction. This
maiter is being debated all over the
world. The only alternative, as we
have stated, is to rouse world con-
science, world opinion and then try
to see that all atomic weapons are
destroved and no prolifieration or
spread of atomic weapons takes place.
Now. we see that the western world is
eager to arm West Germany with
atomic weapons. In such a predica-
ment, I am very sorry to say that
people who are taking interest in in-
ternational affairs look at this atom
bomb explosion in a particular way
and react in this manner, leaving
commonsense, ignoring reality, divore-
ed from a pragmatic approach to the
problem which is called for, and tak-
ing an emotional or idealistic stand.
1 am worried about that. I am taking
an idealistic position, a sort of moral-
ic¢ stance or basing my argument on
the traditional non-violent approach.
The»' has nothing to do with it. If
tomarrow I feel that it is in the inter-
c-t of India to apply our mind to this
problem in a different manner, I shall
do so.

Then there is another factor. Our
view is coloured by our conflict with
China. None in the African or Asiatic
world has come forward to condemn
China as we have done. Not even
Japan has condemned China—as we
have seen.

Shri Raghunath Singh (Varanasi):
That shows your isolation.
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Shri Khadilkar: Let us apply our
mind. What is this conflict with
China? In the Cairo conference, the
question was posed. Let this House
realise that our conflict with China is
a very limited conflict. It is not going
to lead to a war. This is the assess-
ment of western statesmen, who are
more mature.

Thereforc, as I pleaded on the last
occasion, instead of taking this suici-
dal course of changing the basis of
our national policy so far as atomic
weapons are concerned, I would plead
that the time has ccme to restate our
basic  policy more emphactically.
There are the African and Asian
nations with whom we have ~ome
closer at Cairo. There is a declara-
tion. They do not want us just to
stand on the Colombo proposals; they
say—make an independent advance,
make a direct approach. What harm
is there in doing so without surren-
dering an inch of territory or in any
way belittling or whittling down our
sovereignty and prestige? We can go
and sit together and find out a solu-
tion. We have accepted that there is
a  conflict. If there is no
military way to a solution, negotia-
tion with China is the only alternative.
An honourable way of negotiation with
China is still open. This is my view.
Let Government consider it. Do not
take the barren path of this nuclear

armament, poverty and destruction
and what not. To this, we must apply
our mind.

Then there is another question. I
want to ask Government why they
have changed the policy regarding the
human rights resolution regardnig
Tibet. They have changed the policy
which thev have been following so far,
Why are we supporting it? Just to
provoke China? Are we going to help
the Tibetans by that? I do not know
what is their condition. But are we
going to provoke China bv suvorting
this resolution? Is it consistent with
our past policv? 1 would like to ap-
peal to Government to give a second
thought to this issue because Tibet
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is under China for a long time and so
far we have kept quiet

Shri Raghunath Singh: It was never
under China.

Shri Khadilkar; Therefore, I would
plead with Government: do not de-
viate from this path, do not provoke
China on this issue and do not sup-
port this resoution at this juncture.

Then there is the Naga problem . . .

Shri Ranga (Chittoor): The Chinese
(tovernment is speaking through a
11ember of the Congress Party!

Why does my hon. friend make this
eloquent plea in  suport of the
Chinese lobby among the communists?

Shri Nambiar:
lobby here.

There is no Chinese

Shri Umanath (Pudukkottai): He
is speaking for the American lobby.

Shri Khadilkar; I am not worried
about the ommunists; they are fight-
ing among themselves.

Mr. Speaker: I am only worried
about ringing the bell a second time.

Shri Khadilkar: 1 am concluding.

Yesterday, so many voices
raised in connecticn with the Naga
problem. The basis of the negotia-
tions was questioned, why we have
entered into negotiations. Because we
had applied the military method or
police method for such a long time..

were

Shri J. B. Kripalani: This is not
a matter concerning foreign policy.

Shri Khadilkar: Therefore, when
we found that by military method we
could not win them over....

Shri C. K. Bhattacharyya (Raiganj):
The military method has not been
applied.
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Shri U. M. Trivedi (Mandsaur); It
has never been applied.

Shri Khadilkar: Therefore, we are
trying a new method....

Shri C. K. Bhattacharyya: Shri
Khadilkar seems like Alice in Wonder-
land.

Shri Khadilkar: We tried the mili-
tary method; in that we did not

succeed.. ..

Shri J. B. Kripalani: Is this a
foreign policy matter?

Mr. Speaker: The House took

strong exception to this subject being
discussed under foreign policy. The
House was very much exercised that
day also on this matter. That was why
the Minister of External Affairs did
not touch this point at all in his open-
ing remarks.

Shri Khadilkar: Yesterday, almost
every speaker touched on this point.

Dr. M. S. Aney (Nagpur): I did not
touch on this point.

Shri Khadilkar: Therefore, my plea
is this. All this tribal area is a sensi-~
tive region. The only method Gov-
ernment have decided to follow they
must follow with determination and
by persuasion, by argument win them
over. That is the only method which
is going to succeed in winning over
the Nagas; no other method will.

One word and I have finished.

13 hrs.

. Mr. Speaker: That is all.
Shri Khadilkar: I was disturbed.

Mr. Speaker;
the game.

That also is part of

Shri Khadi'kar:
one word.

I will finish with

As I said in the beginning, the
challenge of co-existence must be
faced by our Government squarely.
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While we frame our policy, we have q
got to live with our neighbours of
the socialist world, whether it is
China or Soviet Union, and we have
to adjust our policy in such a manner
that it is not a question of aligning
ourselves with the Western extremists
who are trying to create a rift in, or
hoping to defeat the, socialist world.
The socialist world has come to stay,
and China has come to stay as a big
nation with new prestige, and we
must live with China with honour and
prestige of our own. This is the only
policy that we should follow.

Mr. Speaker: Shri He
might sit and speak.

Kripalani.

Shri J. B. Kripalani: Since we dis-
cussed foreign affairs last time, to my
mind two important events have taken
place. One is the Chinese explosion
of the atom bomb, and the other is
the sudden and abrupt change in the
leadership in Russia. The other two
events about which the Foreign Min-
ister talked, are of no very great in-
ternational import—they are Mr.
Johnson’s success as the President of
USA and the success of the Labour
Party in England.

So far as the Chinese bomb is con-
cerned. I do not understand why
people should be surprised, much less
shocked. ‘We have known that China
was trying to make this experiment,
and we knew that one day it would
succeed. We also know that China
believes in cunning diplomacy and in
war. It has made this quite clear.
My hon. friend Shri Nath Pai gave
quotations from the writings of their
leaders, which clearly point to the
fact that they do not believe in co-
existence or in peaceful methods, that
thev want to make their military
machine as strong as possible, and
also that they have aggressive designs.
We cannot, therefore, blame China if
it has acted according to its commu-
nist philosophy and its national inter-
ests as it conceives them.

That their national interests have
been advanced by exploding this
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bomb is very clear from the prestige
they have acquired in the interma-
tional world. Apart from that, it has
also terrorised the Asian, especially
the South-east Asian, nations into
silence, so that nobody dare raise his
voice against what has been done.

The third thing is we have been
trying to get China into the UNO, but
in vain. Whether we ought to have
tried or not is another question, but
today the UNO will have to consider
whether it should not allow China to
be a member of that organisation, and
sooner than later, this bomb will be
of use to China, and it will be admit-
ted into the United Nations Organisa-
tion.

13:05 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

It is useless, therefore, to say that
the bomb that they have exploded is
merely a bomb of mass destruction.
It was not a weapon of mass destruyc-
tion in Japan. People do not use all
the nuclear weapons that they have.
They use some small bombs in order
to terrorise the people, and so far as
terrorising of the people is concerned,
this bomb is really a military danger.
It is not merely meant for mass des-
truction. 1 do not think any nuclear
powers want mass destruction, but
they want to terrorise people into sub-
mission. Japan was terrorised into
submission by the bomb.

Now, what should be our reaetion
to this? Let us not delude oeurselves
with the idea that we do not believe
in war, that we believe in following
in the footsteps of Gandhiji. Let us
not take his name in vain, I am sure,
this Government have not understood
Gandhiji’s poliey of nen-violence
when they talk that India is a peace-
ful nation and stands for peace. Gan-
dhiji’s peace was of a different variety.
He did not believe in arms at all. Can
this Government say that it does not
believe in arms? Is it not trying to
make its arms as sharp as possible and
as destructive as possible within its
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means? What is the good of talking in
terms of non-violence when we our-
selves are sharpening our weapons of
war?

We keep an army and we want to
make it as efficient as possible.
The Government demonstrates an
overwhelming desire for arming itself,
but it shies at the idea of experiment-
ing with the atom bomb. There seems
to be no logic in this.

Moreover, must we say things that
we may not be able to act up to? It is
quite possible that the present Gov-
ernment may not want to experiment
with the bomb, but it must not suppose
that it is going to last for ever. It
must not bind the future governments.
I am afraid that Shri Jawahrlal Nehru
did bind his successors when he said
that India would never experiment
with the bomb. In a democracy it is
wrong to say that the country will
do this or that or the other thing. The
new generation will have as much
right to decide for themselves as the
present generation has.

The example of the invasion of Goa
is before us. We declared before the
world that we would not use arms,
that we would bring about the libera-
tion of Goa by peaceful means, that
we would settle this question by peace-
ful means. What happened?

We had, for one reason or other, to
invade Goa and drive away the Por-
tuguese. What wag the effect of that?
There was a thorough misunderstand-
ing among other peoples. They
thought we had gone back upon our
words and our words were of no value.

Shri Shinkre: Not at all; only those
who were not sinceer in their profes-
sions.

Shri J. B. Kripalani: I met a very
great politician from a country which
had nothing to do with Goa or Portu-
gal and yet he told me that he was
shocked. I told him we were not
shocked 1 said he was a politician,
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and he could not have been taken in
by our words, that we would do this
peacefully. It did not mean that we
would never use arms.

We used arms in the case of Kash-
mir. We used arms in the case of Hy-
derabad. How did he believe that we
would not use arms? But he gaid:
“we took you to be honest people and
we believed it.” We were thus put in
a very awkwarq position. I do not
want that we shoud again be put in
an awkward position and people may
say that India says one thing and does
another and that we are a nation of

hypocrites and cheats. I want that
nobody should talk whether there
should be experiment in the atom

bomb or not, whether we shall al-
Wways remain bound to this idea that
we will never experiment with the
bomb. My friend, Mr. Khadilkar, said
that China had experimenteq with
the bomb and it has advanced science
but he does not want that experiment
to advance science in India! It is very
strange. It can only come from a fel-
low travelling Congressman.

We must think on this matter abso-
lutely in practical terms: can we make
the bomb in the near future? Dr.
Bhabha has tolq us that it can be made
with an expenditure of a few lakhs or
may be a few crores of rupees. This
estimate of his is as correct as that,
that the atomic electricity will be
manufactured more cheaply than ther-
mal and hydraulic electricity. Let us
not think in terms of money. Let us
think whether in the near future, in
the next three or four years. we can
experiment with an atom bomb, we
who could not even detect the potency
of the bomb that was fired by China
and it had to be discovered by Japan
and they said it was Uranium 237,
which means that the Chinese are in
a year or two. in a position to manu-
facture a hydrogen bomb. If this is the
condition of our science and our sci-
entific laboratories, I really cannot see
how we can manufacture the bomb.
The difficuties are great. We have not
the material with which we can make
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the bomb. We are thinking of setting
up two nuclear power stations with
the help of Canada and the United
States for peaceful purposes. Can we
use them for experiments with atom
bomb? Can we do so without break-
ing our word and losing the help of
these two countries? If we cannot put
up even these two atomic power sta-
tions, I really cannot see how we can
try and experiment and manufacture
an atom bomb. Then we have to find
a place where the bomb will be fired.
We have no such place where we can
do it. Our country is so populated.
What is then our answer to the Chi-
nese threat? It is useless to talk as
my Congress friend here talked that
the Chinese have peaceful intentions.
It will be going against what they
have themselves been saying and
what they have been fighting for ideo-
logically with Russia. Russia believes
in co-existence and China believes in
thrusting communism on other peoples
by means of arms. He must be an
imbecile who thinks that China has
peaceful intentions ang I am sorry
that such people should be found in
this House. We have got to think of
some other method by which we can
meet this threat. Let us see how
other nations are meeting such threats.
They are not making atomic experi-
ments themselves. They think it is
useless to make such experiments.
They are relying upon the interna-
tional situation. They feel that no
country can conquer another country
today. It the effort is made, somebody
or the other would come to their help.
But it is always better to think of
that help beforehand. When the Chi-
nese attacked us in the autumn of
1962 after the Emergency had been
declared. I went to the late Prime Mi-
nister. as the country was in a critical
situation. I was not used to going to
him but T went to him then because of
the critical situation. I asked him defi-
nitely: have you ordered any arms
from other countries? He said: no,
as usual from some small countries of
Europe arms are coming. Then I ask-
ed him definitely: have you put any
orders with America? He said: no; we
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are thinking of it. As soon as he pu¥
those orders, the next day or the
third day, help came immediately. But
I am sure that if that help had come
to us earlier, if we had made arrange-
ments earlier for that help, the Chinese
would not have been able to advance
as they did. We have to think of these
things not at the time when the dan-
ger is on us, but before.

We must understand in this connec-
tion from where help can come. Can it
come from Russia? This brings me to
the question of what recently hap-
pened in Russia. Yesterday, a man was
considered to be like an an Awvatar of
God, who had descended in order to
carry Russia forward, whose photos
and statues were everywhere, who was
talked of in every book that was writ-
ten and read, whose tantrumg werse
tolerated—they tolerateq even his
thumping the table at the UNO con-
ference with his shoes—today they
have turned about in a moment and
say that he was not a proper man; he
was a buffoon or something like that.
If they could treat their people like
that, can we rely upon such a Govern-
ment to help us when the Emergency
comes? In Russia there is no demo-
cracy. It is a totalitarian Governments
it is always uncertain and you cannot
rely on it. People say that they have
said that their policy towards India
has not changed. @ Who has said it?
They have not officially said so. It is
Mrs. Indira Gandhi who has said it;
our ambassador has said it. Their am-
bassador was clear; he did not taik
about military aid; he talked only of
economic aid and cultural aid. He
never talked of military aid. We can-
not rely upon Russia. We have to
rely upon the west and we must see
that we are assured of their help. 1f
we want to have a deterrent here, it
may be necessary for the west to hava
even bases here, as they have bases
in European countries and nobody has
lost his sovereignty because Amerca
is helping them. Even a country like
Pakistan does not care two hoots for
the opinion of America who is helping
it and Gen. De Gaulle does not care a
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fig for what Americans think
about him. He goes his
way; and so does England.

We do not bind ourselves; we do not
lose our sovereignty; people do not
lose their sovereignty like that. It is
no use saying that we are a non-aiig-
ned country; ‘“Non-aligned” is not a
mantram; it is not a foreign policy of
a country. The foreign
policy  must be something
more positive, more dynamic. We must
know who our friends are and who
our enemies are. When people do not
know who their enemies are, they are
doomeqd to failure anq we would be
doomed to failure because our Gov-
ernment does not know who our real
friends are and who our real enemies
re,

This brings me to the question of
shis blessed conference that took place
at—where?

An hon. Member: Cairo.

Shri J. B. Kripalani: Cairo. I am
sorry, I forget the names. You will
excuse me. At this Cairo conference
which was held, what did they do?
They enunciated all abstract princi-
ples. Ever so many concrete questions
in the world are waiting for solution.
But they did not discuss these. Our
Foreign Minister told us what they
decided there: all abstract principles;
aothing to do with the world in
which we are living. These conferen-
ces are held for the Governments, to
boost their authority in their own
countries; they find themselves becom-
ing important by collecting together
in conferences which have absolutely
no value. It is a waste of money to
go to such conferences where only the
barest of first principles and abstract
principles are enunciated.

Mr. Devuty-Speaker:
Member’s time is up.

Shri J. B. Kripalani: One word more
md I have done, and that is about
Cevlon and the agreement that has
been made. I am reminded of the
English proverb which says, “give a

The hon.
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dog a bad name and hang it.” But our
Government does better; it reverses
the proverb. It gives the dog a good
name and puts it in the nation’s lap.
This is very strange. This treaty, this
settlement, has been absolutely against
India. It has also violated the inte-
rests of the people who are settled
there for centuries. Today in Arnerica,
there are many nationalities settled
there. Supposing America declares
that certan nationalities, say, the peo-
ple of Irish origin, or the people of

‘German or Czechoslovakia origin are

non-citizens without any nationality,
will Germany or Czechoslovakia or
Ireland receive back those peopie? It
is absolutely absurd to think like that.
When the Government wanted to ne-
gotiate with Ceylon, did they call
the representatives of the people who
are to be brought to India back again
after centuries? They were born
there and they have their property
there; they have their business there;
they get their labour there. They are
more virile people and they are stron-
ger people than the native Ceylonese.
1 say they will curse us. Here, they
will be gstranded. The Government
ought to have at least said in this con-
ference that there should be not only
India and Ceylon but also the repre-
sentatives of those people who are to
be transferred. who are to lose their
home which belongs to them. We
have never admitted that these people
are Indian citizens.

Now, if we want to go to ‘origin’ of
people, my hon. friend Shri Jaipal
Singh, Adivasi friend, will tell us “you
are foreigners. You go to Central
Asia. You have your origin there.”
He will go further and say with Tilak.
“You go to the Arctic regions from
where you came.” It is not a question
of prigin. We take fruits every day;
we take vegetables every day. Do
you think of their origin- If we were
to think of their origin, I think we
will starve ourselves. We think of the
present state. We do not think of
origin. So. in this respect. I am af-
raid our Government has done a very
great wrong to the people there I do
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not think that the people there are
happy. If they were coming in small
streams you could have allowed them
to come. You cannot stop people but
on humanitarian grounds. But on
grounds, because their origin was in
India you cannot say that they are
Indian citizens—those who have been
born in Ceylon where they have been
living for 50 to 100 years. To say
that they are our citizens is something
which is unheard of in the history of
the whole world.

Shri Ansar Harvani (Bisauli):
Mr. Deputy-Speaker, Sir, for 17
years the Ministry of External

Affairs was presided over by one of
the greatest international figures and
all this shortcomings, all his draw-
backs, all his weaknesses, were over-
shadowed by that great personality.
At last that personality is no more
with us. He was a man with a
vision, who rallied friends and foes
around this country, but today that
task has fallen on the shoulders of
smaller men. Therefore, it is
necessary that the affairs of the
Minisiry of External Affairs should be
enquireq into and should be thorough-
ly reorganised.

Recently, I had the unique oppor-
tunity of going to the non-aligned
conference of the Heads of States in
Cairo under the leadership of our
Prime Minister, and I can say with
full authority at my command that
our great Prime Minister kept the
flag of Jawaharlal Nehru flying. I
can say with full authority that he
wag very ably assisted by our Minis-
ter of External Affairs. I found there
delegates after delegates from the
non-aligned countries, from Afro-
Asian countries, getting up and paying
their tributes to the memory of that
great father of non-alignment. But
I could not say the same warmth was
found in the lobbies of the confer-
ence. It was not the fault of the
leader of the delegation; it was not
the fault of the Foreign Minister; it
was not the fault of the delegation.
But this warmth was created by con-
sistent, persistent, long work by
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various countries and I can say that
there we have not very much suc-
ceeded.

Africa is emerging. It is going to
be a big factor in the politics of the
world international affairs and we in
India cannot afford to neglect Africa.
Only yesterday, the hon. Minister of
External Affairs disclosed in this
House that a number of African
countries have till today not opened
their missions here. There might be
their own internal reasons, but I know
it very well and in my own know-
ledge that before freedom  Algeria
useq to have a representative here
and an office here to rally support of
the Indian people for the freedom of
Algeria. I know it very well that
before freedom, Tunisia used to have
its representative here to rally the
support of the Indian people for the
freedom of Tunisia. If two countries,
when they were slaves, when they
were fighting for ‘freedom, could
afford to have their office here, to
have their representatives here, I fail
to understand why they cannot have
their Legationg here now. It is the
task of the Ministry of External
Affairs, it is the task of our Missions
to cultivate them more intimately, t¢
persuade them to send their represen-
tatives here and to have representa
tion here. I hope and trust that our
Missions function properly and in

a nice way in African countries.
There is no  reason why
the African people cannot be

rallied round the Indian people
Perhaps there are some friends who
feel that Afro-Asian countries are
overawed by the might of China;
they fought for centurieg the occupa-
tion of Britain, of Germany, of
Belgium and other countries. They
do not want to become the slaves of
China. But China has got its own
technique of infiltrating into these
countries, China often invites theis
delegationg to Peking. The delega-
tions are lavishly entertained by them
and taken round the country. China
sent some of its important emissaries
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to some of the African countries.
Even the Prime Minister of China
spent months and months among the
Africans. But the bara sahebs of our
External Affairs Ministry consider it
beneath their dignity to go to one of
these Afro-Asian countries. They
much prefer to stay in Rome, Paris,
London or Washington and if that is
not possible, at least at Beirut or
Cairo. If that mentality is there on
the part of the big bosses of the Ex-
ternal Affairs Ministry, our relations
with the Afro-Asian countries cannot
be improved. That is why in the
very beginning, T suggested that the
time has come now when a real
evaluation, a real appraisa] of the
working of the External Affairs
Ministry, should be made and if the
Cabinet thinks it proper—I do not
think it would be improper—to
appoint a parliamentary committee to
go into the working of the various
missions and into the working of the
External Affairs Ministry, to suggest
ways and means for improving their
working.

China has been carrying on a cam-
paign against us in Afro-Asian coun-
tries that we are British stooges. It
is a lie; it is a humbug; it is a canard.
But by saying it on the floor of this
House, 1 cannot remove that impres-
sion. So long as this country was
presided over by Pandit Jawaharlal
Nehru, this lie could not work there
very much. But now they say that
we are British stooges and when an
ordinary student goeg to the library
and picks up the Who’s Who of our
ambassador, he finds: His Excellency
Mr. X graduated in 1928 when Bhagat
Singh was being hanged; appeared in
ICS and got into the Civil
Service; in 1930 he tried the satya-
grahis of the civi] disobedience move-
ment and sent them to jail; in 1940
and 1942, he suppressed India’s move-
ment for national freedom; in 1946
he wag taken in the External Affairs
Ministry and today he represents the
British stooges. Sir, I would like to
say that there is no dearth of talent-
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ed people either on this side of the
House or that side, people much more
able than some of the bara sahebs
who represent us abroad. Therefore,
I hope and trust that our new Prime
Minister and Foreign Minister will
take this point into consideration and
will do something about it.

Much has been said about our rela-
tions with Pakistan. There are some
busy bodies in this country who have
been shouting from the tops of the
hill abou: Indo-Pakistan amity. I
want this House to understand it very
wel] that even after 18 years of free-
dom, Pakistan has not achieved
nationhood. It is an artificial coun-
try, a couniry divided by 1,300 miles.
Wha: is common between East Pakis-

tan and West Pakistan to get them
nationhood—Religion? If religion
would have been a common bond,

certainly Afghanistan would have
been the greatest friend of Pakistan,
which it is not. The only thing com-
mon between East Pakistan and West
Pakistan is hatred of India and fear
of the Hindu majority here. As long
as East and West Pakistan continue,
I am sure there cannot be any amity
between India and Pakistan. Those
people who are talking of Indo-Pakis-
tan amity are talking through their
heads.

Therefore, the task of the Indian
people is to rally to the support of
those freedom-fighters of Pakhtoonis-
tan and those freedom-fighters in
East Pakistan who are being sup-
pressed by the military rule of Pakis-
tan, who want to free themselves
from the Pindaris of Rawalpindi. It
is our task to help them. We should
not stand on these finer myths that
we could not interfere in their
internal affairs, When we could sup-
port the national movements of
Algeria, Indonesia and Angola, there
is no reason why we should not sup-
port these people who are being
suppressed in East Pakistan by the
military regime,
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Before I close, I would like to refer
to two of our neighbouring countries,
namely, Burma and Indonesia. Burma
and Indonesia have been traditional
friends of India. There is too much
of cultura} ties between India and
Indonesia, but the relations are not
so good as they ought to be. It is not
due to our policy; it is due to our
functioning. At a time when hund-
reds of people of Indian origin were
driven away from Burma to India, we
had no ambassador there, because-
none of the bara sahebs of the Ex-
ternal Affairs Ministry was prepared
to accep: the ambassadorial post.
Ultimately we had to send a retired
navy officer to save the sinking boat
of India in Burma.

The same thing happened in Indo-
nesia. For months and months, there
has been no ambassador there. All
these countrieg feel very touchy about
it. Therefore, I hope ang trust that
the Prime Minister and the Foreign
Minister will pay their personal
attention to our relations with Indo-
nesia and Burma, for we cannot
have a hostile Indonesia; and
a hostile Burma. People say Indo-
nesia is under the Chinese
influence. It is not. They are afraid
of the Chinese. If they are sure that
India is a great friend of theirs, they
can gtand up in a better way against
China. Therefore, I hope and trust
that immediately some of our import-
ant people, either the Prime Minister
or the Foreign Minister, would visit
Jakarta, gnd patch up our small
differences and misunderstandings
with President Soekarno.

Sir, T can assure you that we have
been left a great legacy and a great
heritage by our late Prime Minister.
He has left tremendous goodwill in
Africa and in Asia, in Europe, in
America and everywhere, in every
nook and corner of this earth. We
should be worthy of that heritage and
we should maintain it. We can main-
tain it only if we can send people
with a broad outlook, with dynamism,
imbibed with patriotism and with
great love of this country, to these
countries and tell them that India is
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to continue the same foreign pclicy
and the same traditions that we have
continued in the days of Pandit
Jawaharlal Nehru.

With these words, I conclude.

Shri M. K. Kumaran (Chirayinkil):
Sir, yesterday while the Foreign Min-
ister was speaking on this motion,
when he was referring to the Ceylon-
India agreement on the persons of
Indian origin in Ceylon, there were so
many interruptions and so many
Members were very much exercised
over the agreement reached by the
Prime Ministers of the two countries.
I also, share the feelings of appre-
hension expressed by some of them.

Those people who are going to be
repatriated to India under the agree-
ment within the next 15 years are not
Indians. They are grandsons and
great-grandsons of labourers and other
people who went from India to work
mostly in the rubber and tea planta-
tions in Ceylon. They workeq there
and enriched that country. They
settled there and they were earning
their livelihood from the soil of that
country. But they were not accepted
as citizeng of that country. Some 30
years ago, when Pandit Jawaharlal
Nehru went on a holiday to Ceylon,
he resided in a hil] station. He has
recorded how the people of Indian
origin from the plantations in the
neighbourhood came to see him at his
residence. These poor people work-
ing in the plantations came to see
the great leader of India with flowers,
vegetables and other presents. They
had his darshan. He has recorded
affectionately in his book that he
could not exchange any ideas with
them because those poor people could
not understand his language or
English. Why were these people so
much moved by the presence of
Jawaharlal Nehru in their midst? It
is because they thought that their
forefathers also came from India,
India was having a great freedom
struggle anqg Jawaharlal Nehru was
one of the foremost leaders of that
movement. They thought that, when
India attained independence, their lot
in that country also would be improv-
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ed. That was their hope. When after
independence, in 1947, Pandit
Jawaharlal Nehru became the Prime
Minister of this country, these people
in Ceylon knew that he was their
friend and they hoped that they
would get a better deal from their
government with the help of the
government of Pandit Jawaharlal
Nehru.

Pandit Jawaharlal Nehru also did
his best to get a better deal for those
people from the Government of

Ceylon. He had talks with the Gov-
ernment and the leaders of that
country. He entered into an agree-

ment with Shri Kotlewala, the then
Prime Minister of Ceylon. This
agreement is known as the Nehru-
Kotlewala Agreement. Following this
agreement some “machinery was set
up by the Ceylonese Government to
settle this question. They began
some registration work ang all that,
but that also did not work. These
people of Indian origin there were
treated as stateless persons, and they
hag to agitate to get a better deal
with the Government. We looked on
helplessly and things went on drag-

ging for monthg and years. And a
situation came when the relations
between the two countries became

somewhat bitter because of the differ-
ences over this issue.

Now, after Shrimati Sirimave
Bandaranaike became the Prime Min-
ister of Ceylon, she and the Prime
Minister of our country gave their
thought to this question and they
tried to reach some agreement. But
during the life time of Pandit
Jawaharlal Nehru the two govern-
ments could not agree on this issue.
After so many years of this uncer-
tainty the two Prime Ministers of
these two countries met in Delhi
recently. They had long deliberations
and they came to an agreement over
this isshe.

This agreement, I should say, is
somewhat unsatisfactory, There are
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defects ang shortcomings. It is cor-
rect to say that the hopeg of the

persons of Indian origin in Ceylon
were belied to a great extent. Not
only that, apart from the agreement,
after the Ceylonese Prime Minister
went back to her own country there
was g declaration in their Parliament
that the persons_who will be treated
as Ceylonese citizens but having
Indian origin will not be entered in
the general electoral rolls and they
will be kept in a separate electoral
roll. That means that they are going
to be treated as second class citizens
in Ceylon. That ig a most unsatis-
factory development. Yesterday, the
hon, Minister told the House that the
Prime Minister has written to ‘the
Prime Minister of Ceylon to recon-
sider this position. Anyhow, even
though the agreement ig not to the
satisfaction of this country and this
House, an agreement has been reach-
ed over an issue which was hanging
fire for a very long time and which
was leading to embitter the relations
between the two countries. Now, that
the agreement has been signed by
our Prime Minister and the Prime
Minister of Ceylon, we hope that at
least the spirit of that agreement
would be observed and respected by
the Government of Ceylon.

There is another big question.
That is, more than five lakhs of per-
sons of -Indian origin in Ceylon are
going to be repatriated to this coun-
try within the next few years. Thi
is a major question. These people-are
mostly the descendants of
ourers who went from >milnad and
Kerala. They are very~poor labourers.
They are not chettiars, moneylenders
or merchants. They are poor lab-
ourers in the plantations. When they
are repatriated back to Tamilnad or
Kerala, that will raise very great diffi-
culties for those States which are
even now overburdened by the inten-
sity of population and economic back-
wardness. Therefore, this matter
should be taken up by the Govern-
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ment with its all seriousness anu
‘it should see that these repatriates are
properly settleq in places where they
can earn their livelihood and have a
better life,

When dealing with this issue, we
cannot forget that descendants of per-
sons of Indian origin persons who
have gone from India, are now liv-
ing all over the world especially in
Afro-Asian countries. We have per-
sons of Indian origin in a large num-

ber in Africa. Their question also has
become a very live issue.
An Hon. Membe:r: Malaysia also.

Shri M. K. Kumaran: They are there
in Malaysia, Indonesia, Fiji and all
those places.

Shri U. M. Trivedi: In Malaysia
they are allowed full rights; do not
bother.

Shri M. K. Kumaran: In all these
countries we are having persons Of
Indian ‘origin. In East Africa espe-
cially, there were reports that a large
percentage of persons of Indian ori-
gin there are trying to get passporis
to England and other countries, This
situation hag created some misunder-
standings in those African countries,
because most of them have recently
become independent from British and
other imperial domination and the
natives of those countrieg feel that
Indians cannot accommodate them-
selves to free States, they want Pri-
tish and other colonial dominaticn to
continue and that is why once these
imperialist dominationg are remcved
these people of Indian origin want to
go away from those countries. It 1s
the duty of the Government of India
to advise those people to settle where-
ever they are. They must take up the
citizenship of those countries. They
must live as good citizens of those
countries accepting the laws ang re-
gulations of those States and als¢ ac-
cepting the sentiments and feelings of

. the natives 'of those countries,

3, 1886 (SAKA) Situation 15C0
The difficulty is that most of the
people settled in African countries are
merchants and other kinds of ex-
ploiters, so to say. They cannot ac-
commodate themselves to the social
life, the body politic of those countries.
They did not take part in the free-
dom movement of those peoples, They
were always seeking the shelter of
the Western masses. That is way they
are finding it difficult to carry on
there. So, we must advise those
people to learn to live with the local
people peacefully and take up the
citizenshipg of those States.

Whenever our labour have gone to
other countries, they have not found it
difficult to live there. Once they are
allowed to live there, they are pre-
pared to live there, Sir, perhaps you
know that the Prime Minister of Bri-
tish Guiana, Mr, Cheddi Jagan, is the
grandson of a landless labourer, who
went from a U.P. village as an inden-
tured labour to that country. He sei-
tled there, worked in the sugar plan-
tations there and now the grandson ot
that indentured labour has become
the Prime Minister of that country.
That is how our labour, working
people, when they go to other coun-
tries, do work, take up the citizenship
of that country and accommodaate
themselves to the conditiong there and
live peacefully with other sections o6f
the local people.

Therefore when we are thinking of
sending our private merhants and pri-
vate capital to foreign countries, espe-
cially to underdeveloped countries, we
should bear in mind that it will create
difficulties in the future. Whenever
private capital is sent to under-deve-
loped countries, it will become a vest-
ed interest and will stand in the
way of progress of that country. So,
Government should ban the expor: of
private capital to under-developed
countries. The Government of India
may have, and in fact shouid have,
economic collaboration with those
countries. We should send our ex-
perts and give whatever economic and
other help that we can for the further
development of those countries. But
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it should be the duty of the Govern-
men of India to see that no private
capital is exported to under-deve-
loped countrieg as that will create sO
many difficulties for us in the iuture.

This has happened in Burma. I do
not say that all the people sent away
from Burma are chettiars or money-
lenders or merchants. But it is a fact
that a section of the people of Indian
origin in Burma were indulging in
money-lending and other means of ex-
ploitation. That has created bitter
feeling in the minds of the Burmese
people, Whenever they were taking
up any development work or nationa-
lisation programme, these people
were the stumbling block, standing on
the path of progress. So, if the Gov-
ernment of India go to the support of
such exploiters of Indian origin in
other countries, the people of those
countries will misunderstand the pro-
fessions of India. That i why I ap-
peal to the Government that we should
prohibit the export of private capital
to under-developed countries.

Then, coming to the question of tlie
Chinese atomic blast, I wish o say
a few words. Perhaps that was the
biggest issue dealt with in this House
yesterday ang today. So many hon.
Members spoke very eloquently ou this
issue. The spokesman of the Swatan-
tra Party, Shri M. R. Masani, yester-
day made a very clever and cunning
speech. He did not attack tlie non-
alignment policy of the Government
of India, though he was aiways do-
ing that while Pandit Jawaharlal
Nehru was alive. At that time he had
not a single word of praise to say
about Pandit Nehru or his non-
alignment policy; he gave him only
brickbats. But yesterday he gave
him bouquets posthumously and talked
very admiringly of the non-alignment
policy,

He said that Prime Minister Nehru
sought arms aid from Amerwica and
other countries without giving up the
policy of non-alignment. So, he said
that without giving up the pon-align-
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ment policy Shri La] Bahadur Shas-
tri should seek the proteciion of the
atomic umbrella of the United States.
That was a subtle way of crucifying
the non-alingment policy of our
country. He did not say it straight, he
thought that Shri Lal Bahadur
Shastri could not understand the sub-
tlety of the argument of Shri Masani.
So, he said it in a subtle way. He
wanted to stab the non-alignment
policy from the back; but for some
reasons he did not want to give it a
straight hit. That is why he said
that without giving up the non-align-
ment policy the Govermment of India
should seek the protection of the um-
brella from the United States. I hope
this House and the Government will
understand the real intentions cf Shri
Masani and his Party.

If this House accepts the proposal
of Shri Masani of course, Shri Masam
will like it but it will be liked more
by the leaders of Peking. That is
the irony of the situation—what is lik-
ed by Shri Masani will be liked more
by the leaders of Peking. We have
seen Mr. Ayub Khan ang Mr. Mao
Tse-tung have become strange bed-
fellows. No wonder Shri Masani’s
Swatantra Party and the Chinese
Communist Party are going to
have flirtations first and on a
future date they will also become
strange bed-fellows. What the Chinese
leaders want is that India should go
to the Western camp, and must give up
her policy of non-alignment. And
that is what Shri Masani also wants.

This ig a strange development. Per-
haps, the extremes may meet!
Here we shoulgq remember one

thing. He is trying to develop a cold
feet regarding the atomic blast of
the Chinese. Every one is threaten-
ing India. Chinese leaders also want
to threaten India. They the black-
mailing India, Shri Masani said, Shri
Masani is also blackmailing the Gov-
ernment of India to go to the Western
camp. I am very sorry to say that
some leaders of certain politica] par-
ties in this country have begun to
think in such a manner.
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China has blasted an atomic bomb,
and we are advised by Shri Masani fo
seek the protection under ihe Amcri~
can umbrella; In that case, if the
Chinese explode a hydrogen Dbomb
what will he advise us? Will he advise
us to go and take shelter under the
petticoat of Western imperialism?
This is not befitting a great country
and a great people like us. I would
therefore request the Government to
hold ‘on to the policy of non-alignment
now we are pursuing.

The Prime Minister has declared
still, as 1 have heard many speakers
or elsewhere India is not going to
give up its policy of non-alignment
and peaceful co-existence. 1 wouid
suy to the Prime Minister, tnat it is
not enough that he has declared it in
the peace conference or elsewhere, He
should come forward and convenc a
meeting of all political parties wbich
agree with the policy he has enunciat-
ed. Let us sit down and work out a
programme for propagating these
ideals among the people of this coun-
try. Otherwise, the Swatantra leaders
and the leaders of other politica] par-
ties will threaten the people and cajole
the Government into accepting their
policy in foreign affairs. If it so hap-
peng it will be a  danger to the
country. So, I appeal to the Govern-
ment to be awakened to this danger
and see that, whatever may happen
elsewhere, weshould stick to cut our
basic policy and must see that collec-
tive gsecurity alone will help India and
the world out of this mess.

14 hrs. =

Mr. Deputy-Speaker: Kashi

Nath Pande,

Shri

S giE ww T (FET)
IaTETe WE IS, STSW A LW AR R |
Mr. Deputy-Speaker: The bell is

being rung...... Now, there is quo-
rum. Shri Pande.

Shri K, N. Pande (Hata): Mr. De-
puty-Speaker, Sir, althouga 1 am not
an expert in foreign affairs nor do I
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claim that I know much about it,
still, ag I have heard manv speakers
here, I want my real feelings to be
expressed in respect of some of the
points.

Being a trade unionist have learnt
how to negotiate with our ovponents
or the opposite party. I tnink, that
giveg me some light as to how even for
a dispute to be settled at the inter-
national level we can be guidad by the
experience gained by being a trade
unionist. Take, for example, the ques-
tion of Ceylon. I know that there is
a very strong sentiment in the people
who had gone to Ceylon as labourers
and hrad helped the country at a time
when they were building up t.eir eco-
nomic prosperity and put all their
strength and energy in order t- make
the country prosperous. Naturally,
something was expected from that
country, namely, that they should have
at least been provided with citizenship
to live in Ceylon. But in spite c* this
fact the dispute remained and the
Ceylon Government was not prepared
to accept all the people coming from
India as Ceylonese citizens. Therefcre,
as the dispute was there, being prac-
tical men, we had to find out a real
solution for the problem. Taking into
consideration all these things the
Government of India came forward for
taks with the Ceylonese Prime
Minister. They came for a settle-
ment, and settled the issue. I know
that much inconvenience may be
caused to those who have to come
to this country but there is no alter-
native. Being a practical pecple we
have to accept whatever has beendone
because there was no alternative at
all on that issue.

I heard a big leader like Acharyaji
say that we never accepted thig posi-
tion that they were not the citizens
of Ceylon. It is not that we accept or
reject a particular thing it was for the
Ceylonese Government to accept them
as Ceylonese citizens or to reject their
citizenship. Those people werc hang-
ing in suspense. There was nothing
concrete for them. Therefore this
settlement was made and, I think, it
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was a good settlement. I can tell you |
that so far as any settlement arrived‘
at in a dispute like this is concerned
the people repatriating were never al-
lowed to bring their properties with
them, but in thig case it has becn
agreed that the people coming to Indla
within 15 years will buiug taeir pro-
perty also. No doubt, we are already
faced with such probiems of settling
the refugees coming fromn East Pakis-
tan and this will add t¢ cux burden,
but as thingg are beforc us we have,
naturally, to deal witn this situation
also and have to find out a solution.

1 am fully in agreement with Shn
Kumaran that the Government of India
should be prepared to accommodate
them in such a way that dissatisfac-
tion may not spread because our
experience has been that among the
refugees’ that have come from East
Pakistan in 1947 or just at the mo-
ment some dissatisfaction is there due
to lack of conveniences provided to
them. A person who has to leave
his original place and has to go to
another place, naturally, has to face
a lot of difficulties; similar are the
difficulties with these people. But
as they are coming to India gradually
we have to be prepared to rehabili-
tate them in a manner that they may
be satisfied.

Then, I heard the Prime Minister
say that this was, never the
understanding that those who were
going to be the citizens of Ceylon
will be treated as second-class citi-
zens. I think, no mention of it has
been made in the agreement too.
If that is so, the Government of India
should take up this matter with the
Ceylonese Government to see that if
they are Ceylonese citizens, they
should naturally be treated at par
with those who are already in Cey-
lon. If any further talks are requir-
ed, I think, the Government of India
should be prepared to have them
with the Ceylonese Government.

About China’s blast I want to say
a few words. A developing country
like India wants to live at peace.
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‘Inereiore our policy was tnat  we
siouia aKe all gteps to  see  that

peaceiwl condiuions ol a peucrlui at-
mospnere is created in the world and
around us so that we may have s.me
progress within the trve at our as-
posal. So, the policy was decided
tnat even if we established an atomic
reactor tne production of that will
not be used tor any war purpose but
will be used for peacerul purposes.
But now the condition is that China
aoes not care for the world. China
is not 1n the UNO also and there is
no binding effect of any decision taken
by the UNO on China. fherefore we
have to be very careful. Moreover,
we are fully aware that China is
against us. Their policy is that
they want to impose Communism by
force, by sirength. Therefore the
manufacture of this nuclear weapon
by China is something very dange-
rous and it is warning to us that
it can be used against us and against
anybody who is against them.

How to protect ourselves, or how
to strengthen our deterwe position is
a matter which hag to be considered
by us. There was a suggestion made
by Shri Masanj yesterday that we
are not in a position to produce nu-
clear weapons, or because of so
many reasons we should not produce
nuclear weapons, but should depend on
America. It is true that at the
moment we have got the sympathy
of Russia also and wa will to make
all possible efforts to see that that
relationship is maintained, but in this
changing world nothing is stable, No-
body can say as to what is going to
happen tomorrow. Suppose, we take
the protection of the atomic umbrel-
la of America After all, thete is no
difference  of ideology  between
China and Russia. If Russia sees
that her one communist friend is
being killed by this protection, natu-
rally she will come to the rescue of
China. How will they come to res-
cue them? They can attack Ameri-
ca also., What will happen if
America is  attacked? Will that
country protect iteslf or will it come
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to protect our country? Therfore,
my suggestion in this regard is that
even if we do not decide to manu-
facture nuclear weapons just at the
moment, we should think over it and

take America into confidence about
the situation prevailing. 1f 3ome-
thing happens like that, if  Russia

comes to the rescue of China other
countries will also be involved. If
Russia and America come to war, will
USA be in a position to protect our
country? If that is not so, we are ex-
posed to a very dangerous position
because the distance bciween India
and China is only 300 miles and not
even a jet plane is required for car-
ryving an atom bomb; even an ordinary
aircraft can carry a bomb and put
it here.

Similarly, I would say China
and Russia are also negotiating.
There may be difference of ideology
for the time being, But nobody can
say with certainty whether the<e con-
ditions will remain for a long period.
There may be some understanding
between Russia and China and in that
case if the differences between India
and China remain, will it be possible
for Russia to be neutral in respect
of us? This is a matter for consi-
deration. My suggestion is that we
should take Russia also into confi-
dence and put it before them as to
what we should do.

In this respect, I want to say one
thing more. Y met Mr. Bhabha in
Bombav and I saw our atomic reac-
tor and those other plants also. 1
think China is rich in uranium and
similarly India is 1so rich in uranium.
We have already got the atomic re-

actor. The conditin put bv  some
countries is that we cannot manu-
facture atomic weapons in those

nlants with the help of certain elec-
tric power stations. But there are
other electric power stations which
cou'd be used for this purpose and
this is knmown even fo the hon.
Minister. I think we should think
over this matter and that we should
make a start. The statement of
Dr. Bhabha was based on the ground
that we have gnt the plant and also

AGRAHAYANA 3, 1886 (SAKA)

Situation 1508
some potential of electric energy and
we can produce an atom bomb.

My another point in this context
is that the moment there was a plast
in China, all over the wor'd there
was a feeling and also there were
views expressed in newspapers that
now the powers which have got the
nuclear weapons should be brought
into a club and even the name of
China was also mentioned, that China
also shou'd be brought into that
club. Why was the name of China
mentioned? It was because they
exploded one bomb. We having got
all those things with us. we are
capable of producing nuclear weapons
and simply because we have mot
manufactured a bomb so far. there
is A possibility that we may not get
a p'ace in the said club. My sug-
gestion  is that the Government
should think over this matter taking
into confidence these rountries also
because we are friendly to them and
I hope if we take those countries into
confidence and start manufacture of
the bomb gradually and continuously.
I think, the purpose can be served.
By having atom bamb wa can save
our expenditure on defence because if
one bomb is put here. then what is
the use of 3 millions of so'diers there
where thev cannot ds anvthin:. One
homb i< suffi~ient to destrov millions
of veovle. Therefore. my suegestion
is that in order to avoid such a heavv
expenditure on defence, if we spend
something on this side. natura'lv we
will strengthen our defence and raise
the morale of our defence forces
here bv simplv manufacturing a
bomb does not mean that we are
#oing tn explode. In order to show
that we have also got an atom
bomb will serve the desired purpose

With these suggestions of mine, 1
enmclude

Shri U. M. Trivedi: Mr. Devputv-
Speaker, Sir, T wag verv recently read-
ing a book by Maj. Gen. Mouitcn and
his suggestion was that we could save
a good deal of monev and probably
a good deal of wastage if we had
better detailed debates in this House
on this question of foreign policy or
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defence policy Unfortunately, we
are sitting in a House where we are
afraid that here is a man sitting on
my left or sitting on my right who
will carry tales and I may not be able
to expose the whole thing in the
same proper manner without fear
or favour which I ought to do. To-
day we had this shameless picture
before us that not «nly tinz House
has got a Chinese Ilcbby but the
ruling party has also got a Chinese
lobby and it becomes extremely diffi-
cult to have a detailed debate. We
should shed this fear and have a full
and detailed debate on this question.
There should be no hypocrisy with
us on this matter.

International

Where do we stand? FEver since
the Hindi-Chini bhai bhei sentiment
received a jolt, when Longju was
attacked by the Chinese in 1959, we
ought to have opened our eyes as to
what should have been our foreign
policy. If we look at the foreign
policy, we will find that it is no
policy at all. It is entirely a nega-
tive approach, a symptomatic treat-
ment. A doctor who carries on
merely symptomatic treatment is no
doctor if he cannot diagnose the
malady that is before him. We are
in that unhappy position that we are
not able to diagnose the maiady that
is facing us. Why is this diplomatic
hypocrisy surrounding us? Why are
not giving up these unimaginative
memberships of this Afro-Asian group
which is a so-called non-aligned
group? How long can we carry on
with this non-aligned group business?
What type of no-alignment have we?

On 25th August there was a report
in the New China News Agency that
the U.A.R. representative Mr. Tourky
wag hobnobbing with the Chinese and
because he was a Mohammedan, some
Mohammedans of Chinese origin were
also called in. He was given a big
banquet and then all came together
and in the same fashion they said,
Mishri-Chini bbai bhai, as we had a
slogan Hindi-Chini bhai bhai, and they
did not like at the bottom of our
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heart. We unnecessarily embroiled
ourselves in a situation on Israel.
Where are we being led by this?
What is this Afro-Asian question after
all? Who are our friends in the
Afro-Asian nations? We committed
an initial mistake in not being very
strong when the question of Indians
in Burma arose. 125 years ago, the
Indians had gone there, settled there,
established there and had developed
that country with their sweat, with
their labour, with their blood, and
these people were driven out and we
kept quiet. I wrote a letter to our
present Foreign Minister on this
matter. When he went to Burma, he
made a statement that we were not
discriminated against. 1 am sorry to
tell him that not only have Indians
been discriminated against, but I have
got figures here with me, and I have
personal knowledge of the fact that
we have been discriminated against
in the treatment meted out to wus.
When the British companies were
nationalised, for instance, the Irra-
waddy Flotilla Co., the Rangoon Elec-
tric and Tramway Supplv Co., the
Burma Oil Co., the Indo-Burma Petro-
leum Co., etc.. were all allowed to
transfer their compensation in sterling
to England. Did the Burmese Gov-
ernment allow us to do that when the

Indian companies like Soortee Bara
Bazaar Co. Ltd.. the Pazaudaung
Bazaar Co., Ltd, the Kemmendine

Bazaar Co. Ltd., the Bogale Bazaar
Co. Ltd., and the Rangoon Iron Bazaar
Co. Ltd. etc. were liquidated? Not
one paisa has been paid to us. When
the whole of the Kyanktaga grant
was taken away, when 90 per cent of
our people from U.P. who were resid-
ing there had been uprooted, was
anything paid to us? When the
question of compensation arises in
regard to them, we are only swallow-
ing the bitter pill. And seeing that
we are swallowing the bitter pill.
everyone has learnt a lesson from this.
Even a small nation like Ceylon has
learnt the lesson and has tried to
drive out 5:25 lakhs of people of
Indian origin from Ceylon. Again,
what is our position in Jamaica? What
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is the position in British Guiana? And
what is our position in Trinidad?
Have we studied these problems?
Have we sent emissaries to study these
problems? Have we done anything
to develop cultural relations with
these countries? Have we tried to do
anything to protect the interests of the
people of Indian origin in these coun-
tries? No, we have not done anything
at all. Why have we not done it? We
have not done it because of a weak-
kneed policy that we have been fol-
lowing all along. It is time for us to
cry a halt to this weak-kneed policy.

People have said that because of
the Chinese making a bomb and
exploding it, science has advanced. I
would submit that science has advanc-
ed everywhere; and science will
advance everywhere, not because of
China making a bomb; the bomb was
discovered long ago, and the fact that
if hydrogen and oxygen were com-
bined, they would produce water was
discovered long ago. What is that
has been newly discovered? What is
it that has been done by China? The
only thing that has happened now is
that a weapon of destruction is in the
hands of China. A terror that is
hanging on our heads is there. The
sword of Damocles has been brought
over our head. Are we going to meet
it? Are we going to do something to
meet this menace? When I am saying
this, I do not mean thereby that we
should destroy all chances of friend-
ship with that country. If at any time
China changes her policy and wants
to come and shake hands with us,
certainly, let us shake hands with
them. But let us follow the path of
Sardar Vallabhbhai Patel, namely
‘Ahimsa for Ahimse’, that is, ahimso
only for those who believe in ahimsa.
but weapon for weapon; let us believe
in and follow this policy ‘Weapon for
weapon; if you hit me with a weapon,
I shall also hit you with a weapon’.

Dr. M. S. Aney: Shathe Saatyam.

Shri U. M. Trivedi: How long are
we going to tolerate this position?
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Our foreign policy must <sbe dictated
by this very consideration namely the
effect that has been produced on the
world by China by this atomic explo-
sion. Let us consider the question in
these terms. In Asia there are two
giants; one of them is India and the
other is China. If one giant grows
and the other remains a dwarf, cer-
tainly, the dwarf will be killed, and
there will be no time for the dwarf
to arm himself,

Shri C. K. Bhattacharyya: One is
a sura and the other is an asura.

Shri U. M. Trivedi: It is not the
sura who succeeds, but it is always
the asuros who succeed and the sura
dies. This is what has happened in
the whole world. All barbaric races
have destroyed civilised nations. The
Romans were killed because they had
become civilised.

Shri C. K. Bhattacharyya:
the suras who won ultimately.

It was

The Minister of Transport (Shri
Raj Bahadur). Ultimately, it was the
suras who succeeded.

Shri Bade (Khargone): All the
Gods gave weapons to Shakti for
killing Ravana and the other demons.

Shri U. M. Trivedi: I shall now
come to the question before us. We
have to consider the question whether
in the face of this atomic
blast, which has beep referred to as
the Lop Nor incident, so to say, we
should still remain in the same posi-
tion in which we were. Are we going
to sit passive? Are we going to sit

idle saying ‘Nothing doing; people
will come to our rescue.’? Who is
Who

going to come to your rescue?
do you envisage would come to your
rescue? Supposing China attacks us,
who is going to come to our rescue?
Not one country came to the rescue
of the Tibetans when they were kill-
ed. Did anyone try to come to the
rescue of the Tibetans? So, the
terror is there, and nobody wants to
put himself into this trouble. Again,
who ran to the rescue of Hungary
when Hungary was raped? Did any-
one run to its rescue? No. It is only
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when a civilised nation does a parti-
cular thing that other nations run to
its rescue. But when a barbarous
nation does it, nobody runs to the
rescue of the civilised nation, and
nobody wants to give any help also.
So, it is for us to study history and
learn the lessons. Let us study the
history of China, for instance. Let
us not go on merely saying ‘Hindi-
Chini bhai-bhai; we have always lived
together for innumerable years’. How
have we lived together for innume-
rable years? We have lived together
because the Himalayas had saved us
all along. But we feel now that the
Himalayas cannot save us any longer.
So, we must face the facts. Have we
done anything at all even to get
back the territory that China has
occupied? No, we are just sitting
tight. Can this policy help us? Can
this weak-kneed policy contain us
even where we are?

Again, let us look at Pakistan.
What is Pakistan doing? Our Foreign
Minister, and a very sweet gentleman
at that, talks very nicely. But with
all his nice talks, have we progressed?
The moment he turns his back, abuses
are showered on us. The moment his
back turns, our men are killed; our
men are kidnapped, and our men are
taken away. No reports are available
to us even about how many of them
have been taken away; even up to date
we are only fumbling; we think that
nine men have gone away, but we do
not know the exact position. The
<ame thing happened when Col.
Bhattacharya was taken away. He
was seized in our territorv and then
taken away to Pakistan and imprison-
ed there, and now he has come back.
What have we done to retaliate? We
know openly what the Pakistan Gov-
ernment is doing. It ig training the
Nagas. For whom and against whom?
To whom are we giving shelter? We
are negotiating with Mr. Phizo, and
we are negotiating with Rev. Michael
Scott. What for? We are doing it
just to show that we are a very pious
people. Each one of us is a pious
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person; and every religion teacm
the same golden rule, namely ‘Do
unto others what you ought to be
done by’. That golden rule prevails
In every religion, and that golden rule
covers all your Panchsheel and other
things,

An Hon. Member: Naheen .

Shri U. M. Trivedi: But are they
going to do that to us? They want
to do harm to us, and yet we fee] that
we should sit and talk to them. I
would submit that that is not possi-
ble; it might be possible between two
neighbours behaving in 2 neighbourly
manner, without arms or anything of
that kind. Even in ordinary day-to-
day life, it is not possible to have talks
with one who wants to do us harm;
it is not possible to a greater extent
where the question of the sovereignty
of a country is concerned, where the
question of a nation is concerned.

In this world, as it is now shaping,
ideological thinking has gone away,
and national thinking has reappeared
on the scene, that is, the principle of
each nation unto itself; just as there
is the principle of each man to himself
and each family unto itself, likewise,
today the theory in the world is that
‘each nation unto itself’. And every
nation js trying to practise this prin-
ciple. Russia may not come to the
rescue of China. But Russia will
certainly not come to our rescue also.
So, what are we to do? We should
have friendship with those who are
prepared to extend their friendship
to us, and who are thinking in the
same manner as we do. We are living
in a particular type of democracy; we
have developed a particular type of
democracy, and we believe in a parti-
cular type of democracy; we do not
believe in communism; we do not
believe in totalitarianism. When that
is the position, who are the people
whom we can approach, and who will
be of the same feather as we? We
have to keep company only with those
countries. I do not say that we
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should /kow tow before anybody, It
is not necessary'to do that. But at
i same time, we can keep our heads
up, and keeping our heéads up, we
haye to keep friends; we cannot have
és all” around. And these ene-

s have been created of late: They
consxst of people who are afraid; they
may not be actually olr enemies, but
théy are afraid to help, and they are
afraid to come to our rescue, and they
are afraid even to talk on our side,
and, therefore, they are mot able fo
do gnything. We find that the UAR
ig garrying on such friendship with
China that it is almost embracing
China, so {o say. When that is the
pesition, I would like {0 ask what pre-
vented us from keeping Israel friend-
ly with us. We are friends with
ZLebanon. We can have friendly ties
with Cyprus. These are very small
vations. And after all, how much
help cap they render? And yet we
@re friends with them., Bui here is
one nation which has got the power
of terror; ifs 20 lakhg of people are
keeping 7 crores of these Arabs at
bay. .Why not have friendly tleg with
Israel? Why not have America as a
fnendly nation? Why not have UK

ag a fnendly nation?

I had once a talk with our late
Primé Minister and I had asked him
how it was that the propaganda in
England wag going on to wsuch an
extent against us. He told me that it
Wds - entirely due'to the ‘retired ICS
officers who “were trying to carry on
pfo-Pakistani propaganda there "and
égamst us. -What steps have we taken
f‘o*meet that pro-Paklstam propaganda
ﬂﬁat is bemg carried on’'thére? What
are the emxssarles that we gend out
from Sur co’uffcry doing in this regard?
hi persons who have
Bure ucrats, who do not know

gone?
How to handle the situation, who do
fiot know how even-to fom-tom their
myn crmntz*y We had a very bad

Tesson” In Malays1a The day the
{peech of the delegate from Pakistan
was made, it ‘was published with
headlines™all over; and a very fine

'1650 (Ai) LSD—6.
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speech by Sardar Hukam Singh, our
Speaker, cutting at the whole root-ef
the Pakistani speech, was not publish-
ed at all and did not receive any
publicity. Why? Because, whereas
the Pakistan Ambassador wag awake
and alive to the situation, ours was
sleeping. The same situation I found
of these bureaucratic ambassadors
whom you have appointed. And in
Thailand the same situation I find.

What happened in British Guiana?
Why is it that in British Guiana, with
Cheddi Jagan ag Prime Minister,
Indians are being molested, why ig it
that Indian women are being molested,
Because today Castro’s sister gays that
“if Cheddi Jagan comeg out and wins
in the election we will not recognise
him and we will destroy Cheddi.
Jagan”. Why? Because he is one who
ig of Indian origin.

The same thing in Jamaica. In.
Trinidad what. have you done? You.
have not done anything. Therefore it
is most necessary, as I said last time,
that there should be a new alignment
of our policy. And in this respect.
because Pandit Jawsharlal Nehru fol-
lowed a particular thlng, you need not
become .touchy about it, ag Acharya
Kripalani has said. Policies do-changé;
Ministers do change; ideds do change,
Parliaments do change, Lok Sabhas
have changed. These changes are

there; and with the changing of the

world and the changing of the situa-
tion we have to meet the situation as
it arises. We cannot sit t:ght over
what our forefathers did,

.

In @ progressive country, in a deve-
loping country it is ‘esséntial fo
assimdilate all the ideag that are there. -
We have to take a look at the whole
thing- in perspefctnfe and formulate
the policy that'is most necessary to
lay down.

Why should we be afraid of making
g nuclear weapon? We need not be
afrsud "We ‘do ot want 130‘ pe es—
truetive. Because T Botd Y cane H
does not mean that T am going to hit
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anybody. That theory of the British
will go. It is the British who had
reduced us to this position and depriv-
ed ug of all our arms. It is the
unlicensed burglar and thief and
robber who shoots you. He will shoot
you notwithstanding that he holds no
licence from the Government. And
you and I, holding a licence, are not
going to shoot anybody. Therefore
this mental control our country can
exercise and you can exercise. We
can have the atomic weapon. not for
the purpose of destruction, but for the
purpose of terror meeting terror. It is
necessary that terror must be there. If
the deterrent of the terror was not
available to Mr. Kennedy tragedy
would have happened in Cuba. Both
ways it has served the purpose: Ame-
rica has agreed not to disturb Cuba.
and Russia has agreed not to use the
missiles there. Therefore, this terror
has balanced the power and the
situation.

It is necessary that we must have it.
1 do not want to destroy any China-
man. I do not have absolutely any
such idea, nor do you have any such
idea. But yet it is essential that we
must have this weapon. And money
is no consideration. What considera-
tion is there for money when crores
and crores of rupees are swallowed
‘by hundrceds and hundreds of engi-
neers in a corrupt manner? It is no
use crying over it. We can easily
spend money honestly for the purpose
of serving our country.

The conduct of our foreign policy
must be guided by prudence and great
sobriety. Even then it must not be
‘under-guarded. It must be fully gir-
ded by maintaining strength. Unless
we have strength, nobody is going to
accept our friendship and nobody is
going to scek our friendship. It is our
strength which will dictate, and people
- are waiting. Foreign countries are
waiting for our strength. Our whole
- prestige has been put down at the low-
est ebb on account of this atomic ex-
plosion that has taken place. Sir, it
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is high time that we rose to the occa-
sion and met this challenge., It is not
necessary that we should go on cal-
culating in terms of rupees, annas
and pies. It is better for us to say and
realize that not one Bhabha will suf-
fice but we would require forty
Bhabhas (An Hon. Member: Ex-
perts) to come in our country and
develop this atomic weapon that is
necessary.

One last word I will say, Sir, and
that is this. Let the country be saved
from our independent Chinese lobbies;
but let you also be saved from the
Chinese lobby that you have.

Shri V. B. Gandhi (Bombay Centra:
South): Mr. Deputy-Speaker, Sir, al-
most every speaker who spoke today
and yesterday in this House empha-
sised two recent developments, name-
ly, the Chinese explosion of an atomic
bomb and also, secondly, the deposition
of Mr, Khruschev from the office of
ypower in Russia. This morning's
newspapers have come out with head-
lines, saying that the debate in Par-
liament on international affairs was
dominated by the atomic bomb. That
is as 1t should have been, because.
after all, this is a very important
development, this development of the
Chinese bomb.

The deposition of Mr. Khruschev 1i:
Russia a few weeks ago has a verv
great significance for India. It is alse
bound to have very grave conhsequen-
tes to India and to other countries in
Asia. We can say that one consequ-
ence of the deposition of Mr. Khrus-
chev was that Mr. Chou En-lai was
able to go to Moscow to attend the
Forty-seventh anniversary celebra-
tions of the communist party. A thing
like that—of course Mr. Chou En-lai
was invited to the meeting in Mos-
cow—but a development of this kind
would have been unthinkable in Mr.
Khruschev’s regime. And Mr. Chou
En-lai having gone to Moscow and
having stayed there for almost a week.
it was only to be expected that the
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relations between the two countries,
Russia and China, would not remain
the same that they were before Mr.
Chou-En-lai’s visit to Moscow. It was
only to be expected that something
will happen, some change would take
place. As a matter of fact, there were
several meetings between Mr. Chou
En-lai and Mr. Brezhnev and Mr.
Kosygin.

Now, we know that these two big
communist powers have been confront-
ing each other over a number of years
and it is only natural to expect that
they could not continue to do that
indefinitely. They could not do it
without the risk of colliding some-
where and somehow. This realisation
has come to the Russian hierarchy;
they also knew that unless something
was done to remove Mr. Khruschev
from his office of power,—Mr. Khrus-
chev who had some kind of an obses-
sion about Chinese intransigence
—no improvement could take place
in the relations between the two coun-
tries. So Mr. Khruschev was removed
and we find that the new men who
took office after him have lost no time
in coming to talking terms with the
Chinese.

Now it is too much to expect of
course that in these talks they would
be able to patch up all their differen-
ces. Perhaps that might not be possi-
ble ever. Some differences are bound
to remain because they are of a fun-
damental character. But what is im-
portant is the fact that these two, the
Chinese and the Russians, have met
and talked. That is something which
would not have happened in the
Khruschev era. It is too early to assess
the results of the talks. However, one
thing is clear, that on both sides there
hag been a new desire to come closer,
a new desire for rapprochement.

We also hear reports that as the re-
sult of those meetings in Mcscow, the
Russians have already resumed some
kind of token economic aid. We hear
that a hydroelectric power unit of
20,000 kw. which had been built for
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the Chinese three years ago, before
the feud started, has now been de-
cided to be sent to China.

What we are really concerned with
here today is: what shall be our atti-
tude towards these developments? How
shall we react to these developments?
Shall we welcome them? It is not
possible to say off-hand what exactly
our attitude and reaction should be,
but we can say one thing, that we
need not oppose these developments,
even if we could oppose them. Our
attitude should be one of wait and
watch, should be one of trying to
understand and making a. correct as-
sessment. But certainly we should not
oppose these developments, for after
all, there is such a thing as a long-
term goal in our international policies.
And one of those goals will be that
some day we hope to bring China into
the fold of polite society, society which
recognises international responsibili-
ties. :

About this Chinese atom becmb, what

kind of view shall we take? We in
India consider ocurselves a mature
people, politically mature, and we

are not in the habit of succumbing to
the instant, momentary reaction that
we may have on any particular sub-
ject. These are very grave issues and
require grave decisions. And these
decisions have to be taken deliberate-
ly after taking a full and long-term
view, lest we are overwhelmed by
our own momentary reactions,

Now we can see that after all, there
is a process started already between
the relations of Russia and China, a
process of unfreezing, a process of a
certain amount of thawing; but that
should not leag us to the other ex-
treme conclusion, that the road to an
understanding between these two
countries is all smooth and has no im-
pediments. Impediments there cer-
tainly are present, and what is going
to happen js not exactly a meeting
of minds between these two countries
or the leaders of these two countries.
That would be reading too much into
these developments. But as I said,
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we need not oppose any progressive
rapprochement between these two
countries.

What shall we think about this nu-
clear adventure of China by explod-
ing an atom bomb? We need not
think much about it. It was really
intended to impress. We, of course,
are not such novices in this business
of atomic power. We know that ato-
mic power to be effective has to have a
strong industrial base, a good, well-
established economy; it certainly can-
not be sustained in an economy, in a
country where we have vast numbers
of peopie having a hand-to-mouth
existence, such ag we know there still
are today in China.

We need not change our convictions
on this question of the atomic bomb.
We still should continue to have our
faith in collective security and in such
organisations as the United Nations.
We know that China will not under-
take any rash adventure. We know
it from experience. Competent obser-
vers, who have studied the interna-
tional situation, also have supported
the idea that China knows too well
that any adventure with the atomic
bomb will bring swift and instant re-
taliation. I need not spell out the
directions from which such certain re-
taliation will come. Also. if we study
the events of the last few years, we
know that China is not really as fool-
ish as sometimes its actions make us
believe, or make it appear. China
has been cautious. For instance, there
are these islands of Quemoy and
Matsu; they have been there, and
China has not yet dared to take any
untoward action. Also, take our own
experience of aggression against our
borders. China has desisted from pres-
sing its advantage. That only shows
that China is not as rash as it is made
to appear.

Shri Manoharan (Madras South): I
rise to speak on bchalf of my party,
the DMK. 1 shall stick to a particu-
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lar issue, the problem that has been
engaging the attention of the country,
i.e., the Indo-Ceylon Agreement.

I think it is an important issue, a
problem beyonq the horizon of party
politics. I request all the Members of
this House to carefully consider this
issue objectively and come to a con-
clusion,

Yesterday our External Affairs Min-
ister talked much about the Indo-Cey-
lon Agreement, or the agreement bet-
ween the Prime Minister of Ceylon
and her counterpart in India. The
arguments advanced and the points
raised by our External Affairs Minis-
ter did not satisfy me. After having
hearq his speech fully, I think he can
be a fitting Minister of External
Affairg to the Government of Ceylon
rather than to the Government of
India. He simply advocated the case
of Ceylon and the Ceylonese Govern-
ment.

This agreement, I want to say at the
outset, is not acceptable to the people
of this country. This agreement can
never be final, and should not be final.

In the past we have had several
negotiations and agreements. The first
was Sir Girija Shankar Bajpai’s dele-
gation; then in 1939, the late Prime
Minister, Pandit Nehru, visited Cey-
lon for this purpose; in 1946-47 a lot
of correspondence took place between
Stephen Senanayake and Mr, Nehru
in 1953 he met Dudley Senanayake
and talked with him during the Com-
monwealth Conference; in 1954, two
conferences were held in Delhi with
Sir John Kotelawala, The conference
witnessed the participation of opposi-
tion leaders like the late Mr. Bandara-
naike and Indian representatives like
Mr. Tondaman and Mr. Aziz. Since
then, conferences at the official level
were also held by the end of 1963. All
these conferences did not and could
not produce any effect, except the 1954
conference where an agreement was
reached and signed by the parties. Why
did that agreement fail? Why was
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this new agreement reached? That is
my question,

I want to know from the External
Affairs Minister whether it is a fact
that the 1954 agreement failed be-
cause not only Ceylon did not follow
the spirit of the agreement, but re-
jected applications indiscriminately.
Out of 8-1|2 lakhs applications, only
1,80,000 were given citizenship. The
Government of Ceylon evicted people
Who were registered as Indian citizens,
who, according to the agreement, were
entitled to employment till 55 years of
age,

I want a straight answer from the
External Affairs Minister to thig ques-
tion also whether the Indian High
Commissioner at that time protested
to the Ceylon Government, and there
were talks on the subject as a result
of which Ceylon agreed not to evict
such people; then again, the Ceylon
Government broke that agreement, and
when the Indian High Commissioner
wanted the Ceylon Government to
give it in writing that the people re-
gistered as Indian nationals in Ceylon
would not be thrown out of employ-
ment, the Ceylon Government did not
do so, and the Indian High Commis-
sioner stopped registering Indian ap-
plicants, Let the Prime Minister or
the External Affairs Minister reply to
this specific question.

14.55 hrs.

[MR. SPEAKER in the Chair]

Further, our External Affairs Min-
ister yesterday, I think, deliberately
confused the House, and got himself
confused, regarding the Stateless per-
sons and the like. Our late Prime
Minister categorically said:

“Our responsibility is in regard
to those who were registered as
Indian nationals. Regarding the
Stateless, it is not our considera-
tion. It is the duty of the Ceylon
Government to look after them.”

This has been the consistent policy of
the Government of India for the past
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so many years, of our late Prime
Minister till his demise, and the
Shastri Government has been saying
that they are following closely the
policy of the late Prime Minister, but
I think it is a clear departure from
that stand.

We have reopened this agreement.
why? Because Ceylon has been
threatening us. Ceylon threatened the
Government of India, why?—because
the Ceylon Government knows that
the Government of India can be easily
threatened, because the Burma Gov-
ernment threatened it, with the result
that we have three lakhs of repatri-
ates. In the streets of Colombo it is
common talk that the Government of
India understands only one language,
that is the language of the fist. It is
a sorrowful state of things that we the
people of India have to stomach.

It is well known that when our Fore-
ign Minister visited Ceylon two
months ago, the Government of that
tiny island told him that if there was
no agreement, agreeable to the Gov-
ernment of Ceylon, Ceylon would be
compelled to take firm action like
Burma, and in the recent talks that
were held in Delhi, the very same
threat might have been used by the
Government of Ceylon.

The new talks were agreed to by the
Government of India because the
Shastri Government is suffering from
a psychosis of fear. I can understand
our being anxious to have a settle-
ment, but what is the character of the
agreement that hag been reached? Does
it make any sense if we look at it very
sincerely and analytically?

The framework of the 1954 agree-
ment is that both Governments should
register applicants for their respective
citizenships according to their laws.
but now we have accepted the figure
of 5,25,000. How are we going to
reach that figure? Yesterday, our
External Affairs Minister said some-
thing in general about the agreement;
he refused to enter into the salient
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features of the agreement, anq how
we are going to reach the figure. What
is the basis on which we are going to
register and reach this figure of
5,25,0007 What are the principles
which will determine whether a man
is an Indian citizen or a Ceylon citi-
zen? Should we go on revising our
formula to reach this mysterious figure
of 5,25,000?

I say the Government of C:zylon is
committed openly to sending away all
the Indians from the soil of Ceylon,
because, T would like to remind the
House of what the late Mr. Bandara-
naike once said in the Parliament of
Ceylon, namely, “I shall die a happy
man when the last Indian leaves this
shore”.

Shri Nambiar: But he died before
the last Indian was sent out,

Shri Manoharan: Let us not forget
that the present Prime Minister is the
wife of the late Prime Minister Ban-
daranaike.

15 hrs.

It is true that we have accepted
5,25,000, it is equally true that they
have accepted to take 3 lakhs of peo-
ple, but the proof of the pudding is
in the eating. It is going to take Cey-
lon 15 years more to take these peo-
ple as Ceylon citizens. Are all these
years they are already in Ceylon not
enough to get citizenship rights? Cey-
lon can implement this agreement in
such a way that these figures can be-
come a mockery. For instance, it
can include among the 5.25 lakhs those
who want to stay in Ceylon and in-
clude among the three lakhs those
who do not wish to stay in
Ceylon. The result will bee that
5.25 lakhs will come™ away under
pressure and the bulk of the
three lakhs will come away volun-
tarily. What is the meaning of this
5.25 lakhs ang 3 lakhs. I know the
Government has a ready-made ans-
wer: the agreement is going to be
implemented by a joint committee. I
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want to tell the House that soon after
the Indian and Pakistani citizenship
Act was signed in 1949, our High Com-
missioner in Ceylon, Mr. V. V. Girt
offered to help the people of Indian
origin to fill in applications for Ceylon
citizenship. I saw Mr, Giri sitting in
the Central Hall yesterday and if
Mr. Shastri or our Foreign Minister
likes, they can consult him. Then the
Ceylon Government sent a diplomatic
protest to New Delhi saying that the
High Commissioner was interfering
with the internal affairs of Ceylon.
Does our Foreign Minister think that
our members in the joint committee
will be able to do anything which does
not please the Ceylon Government?
Let us see how the Ceylon Government
implementeq the spirit of the agree-
ment signed just a month ago. Em-
ployees who are of Indian origin work-
ing in firms were asked to quit ser-
vice. An announcement has been
made about the creation of a separate
electorate for the Indian citizens. Is
this the way to honour the agreement
signed in good faith? The ink has not
dried before Ceylon has started to show
what a rotten paper it is. Let us see
the psychology behind this proposal.
A Ceylon Indian leader when he was
in Madras recently told me that even
now there are small numbers of In-
dian voters in the estate areas in some
constituencies. They can tilt the
balance with their marginal votes in
favour of one candidate or another.
The Ceylon Government has discov-
ered a devise for this: put them in
separate electoral registers: the prob-
lem is solved. Their cry will be a
cry in the wilderness. The Apartheid
policy is formulated and the policy of
segregation is finalised. Mr. Speaker,
I want to make it clear that we are
completely fooled to go into this agree-
ment and we have proved ourselves to
be little children in diplomacy. I take
my hat off—to use an English expres-
sion—to the Prime Minister of Ceylon
for her diplomatic skill. She is the
victor and Shastri is the vanquished.
Mr. Shastri himself has confessed that
she is a tough lady to deel with and
she has proved herself te be a tough
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lady. After this agreement, she was
given an enthusiastic welcome at the
Ceylon airport; she is the hero, suc-
cessful hero or the drama. ... (An Hon.
Member: Heroine). In a statement
issued on her arrivai at Colombo,
Mrs. Bandaranaike said this much:

“The Indian Government has for
the first time recognised its obli-
gations to this category of persons
irrespective of their wishes.”

Mr. Speaker, I request you to note:
“irrespective of their wishes”. We
have undertaken thig respcnsibility,
irrespective  of the wishes ot the
people in Ceylon, which the late
Prime Minister refused to undertake.
I want to ask you, Sir, whether these
wisermen sitting here are wiser than
the late Prime Minister. I say “shame”
to those people for their failure not to
anderstand the implications of the
agreement they have signed: Permit
me to offer my strong condemnation
to these chicken-hearted  men.
Excuse me for saying so. Did the
Government of India do anything to
ascertain the wishes of hundreds of
thousands of innocent people who
haq known no other place except
their tea estate? Torn from their
roots, their language, culture, climate
and food they are going to be thrown
into Dandakaranya, Rajasthan and
other places. I want to ask you, Sir,
in all humility: what harm these
people have done to merit this punish-
ment at the hands of this Government?
And to the eternal shame of Tamil-
nad, I regret to say, one of my
countrymen, the Minister .of the
Madras Government, Mr, Ramaiah,
was a signatory to this agreement or
a party to this criminal document.

The Government had no right to do -

this. I was told in the morning that
Mr. Ramaiah has given a note of
dissent to this particular document
that has not been made public so
far. If it is so, it is the duly of the
Government of India to circulate
thaf note to the people of this
country and I hope the hon. Minister
will clarify this.
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Shri Swaran Singh: There is no
note of dissent by Mr. Ramaiah.

Shri Nambiar: No protest?

Shri Swaran Singh: There is no
note of protest either,

Shri Manoharan: Thank you. The
Government of India has no right,
legal or moral, to do anything except
as a friendly mediating country to
help the two parties in Ceylon to
reach a peaceful settlement. Forget
not, Sir, the bungling of the Gov-
ernment of India in regard to
settlers jn Burma has strengthened
the hands of Mrs, Bandaranaike, In
conclusion, I request the Government
to consider this and see that justice is
done. My only request to the Govern-
ment is to scrap the document
because the Ceylon Government has
already treacherously repudiated it.
If the Government of India feels it
is impossible to do so, I request them
to leave this matter to the people of
Indian origin in Ceylon. Let them
not forget that the people of Indian
origin in Ceylon are not cowards as
these people here are; in no time
they can paralyse the economy of the
Government of Ceylon. Therefore,
leave it to the people to decide or
scrap the document in view of the
fact that the Government of Ceylon
had already repudiated the agree-
ment. You should try to give life to
the Nehru-Kotelawala pact reached
in 1954. I wish that the External
Affairs Minister and the Prime Min-
ister should consider over this
matter and give those people their
fundamental rights. Failing this, time
will give correct punishment to the
people who have simply killed and
slain the rights of the peolpe of Indiar

. origin in a copntry where they are

expecting some help from their

country of origin.

Shri Bakar Ali Mirza (Warrangal):
Mr. Speaker, there have been great
changes in recent times and our
Foreign Minister had already indi-
cated all those things; he referred to
our approach and the loss of a great
man at home, Through all these



1529 International

[Shri Bakar Ali Mirza]
changes, our foreign policy has conti-
nued to be the same. It is not because
of its rigidity, because non-alignment
stresses that every problem that
faces the country is decided on merits.
So, rigidity is not in its character. It
has succeeded because of its flexi-
bility, because of the correctness of
the Nehru line.

Some people quoted Izrael and
asked, “Is that non-alignment? Why
Izrael is treated in one way and
other countries in another way.” May
1 ask them, do they consider the United
States of America aligned or non-
aligned? Surely, they are aligned. In
the Geneva agreement over Laos, was
not China a signatory along with the
United States of America? Was that
not a recognition, de jure and de
facto, of the Chinese Government. I
ask, is that alignment? Sir, when you
test a policy, you do not take little
cases here or there, which for special
reasons are treated differently. It is
the broad approach which we have to
take into account and the broad
approach is right, because in spite of
our non-alignment we have received
economic aid and military aid from
all parts of the world. That ifself 1s
its success.

Of all the recent changes, the one
that has had a great impact on the
minds of the people in this country
and especially of this House, is the
explosien of the atom bomb by
China. Those who advocate that we
should do the same stress that after
all it is a weapon of war and if you
are preparing for war, it is good that
you choose the most efficient weapon,
and that atom bomb is one of the
best weapons of the world. That is
an argument. About the deterrents,
unless you are prepared to strike
back, deterrent does not serve as a
deterrent. Anyway, I am not going
into that now. My point is, that in this
approach there is something to be
said about it.

Others ask, what about
The cost varies from Dr.
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Rs, 30 lakhs to something like Rs. 50
crores which perhaps was mentioned
somewhere by Shri Krishna Menon.

Shri S. M. Banerjee (Kanpur):
Dr. Bhaba mentioned Rs. 3 lakhs.

Shri Bakar Ali Mirza: We are not
going into the mathematics of it.
Roughly it is between these two
extremes, Even if it is Rs, 30 lakhs or
Rs. 5 lakhs when we decided to reject
the bomb, were we considering the
cost of it? Was it the reason why we
said we would not go in for atom
bombs? When we are going to spend
thousands of crores of rupees on
defence, we can spend as well some
money on the atom bomb. There was
a time when we were capable of hav-
ing an Indian atom bomb but we re-
jected the idea.

I ask, what about the test ban
treaty. They say of course the condi-
tions have changed and China has
dropped the atom bomb and so we
should also change and be preparea
to meet that situation. I say that
approach is not correct. In 1958 China
got the first reactor from Soviet
Russia, and there was a group of
people—the General Electric Corpo-
ration—who made a study in 1959. In
1960 their report was published in
which they said that China was
capable of and would explode &
bomb in 1963 and was capable of and
could have a stockpile by 1966.
There were other American experts
on Chinese affairs, who gave a
different date, and every chancery in
the world knew that China was pre-
paring and would explode a bomb.
So, we also knew. I think the Prime
Minister himself said once or twice
that China might have an atom bomb.
Knowing that, we came to an agree-
ment which is known as the test ban
treaty. Surely, if this thing was
known, if these gentlemen who want
us to have the atom bomb now, should
have advised us then, that we should
not sign the test ban treaty and that
we should go ahead with the manu-
facture of the bomb. This reflex action
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philosophy will lead us nowhere. The
grasshopper mind  is never fruitful.
That is the consideration.

But there is one thing that I would
say about this treaty. Treaty is the
first step in the process of complete
disarmament. If that first step is not
followed by other steps, then this
treaty has no value. For that I would
like to stress that a time will come
when these signatories themselves,
apart from China having a bomb or
not, will begin to say that we are only
ensuring the capacity for the nuclear
powers to destroy the world and at
the same time ensuring our own
vulnerability to this attack. That is
an untenable position, So, these
signatories  should bring about
collective pressure on the nuclear
powers that if this treaty is to stand,
they must also stop producing nuclear
armaments. On the other hand, there
have been underground tests. Why
should the rest of the world follow
a particular course, while the others
who have got the power and also
the advantage should continue without
any hindrance or without any com-
ment or without any criticism? This
is also not right.

Shri Nath Pai and I think Shri
Frank Anthony said that China did
not care for world opinion and did
not listen to the Cairo Conference’s
advice and is not reliable; that you
cannot trust her and her actions and
so on. Was world opinion in favour of
the test by the United States of
America and the Soviet Union? The
world opinion was against that also.
To be fair to China, China never
accepted this theory: Mao Tse-tung's
belief and philosophy is that power
comes from the mouth of the gun.
He has also always declared that
war is a policy, and he was surely
preparing. You cannot blame him
for that.

The other argument is that China
is not reliable and it may attack India
and other countries and make them
communist and conquer and expand
and all that. I would like to bring to
the notice of this House a historical
fact,. When France, because of Viet
Nam was in difficulties, asked for aid
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from the United States of America,
the late John Foster Dulles offered
twice, atom bombs to George Bidault,
but the former French Foreign Min-
ister refused to use them in Viet
Nam, I ask my friend in the American
lobby, is that an act with which you
can say that it is not the exact
parallel with what you are expecting
from China. If you have got any
doubt, you can refer to the Life of
Dulles by Drummond and' Coblenz.
This is a fact. France did not accept
it, though she was in great difficulty.
It preferred to give Viet Nam to the
Viet Namese rather than have it
with the use of atomic bombs. Why?
because France knew, as the whole
world knows, that one atomic bomb
dropped anywhere in the world will
lead to a major world war. For,
neither the Soviet Union nor the
United States of America or any
country in the world can tolerate the
use of bomb by any one because of
the doctrine of self-preservation

After saying that, I would also tell
this House that after all, the atom
bomb is not an unmixed evil.
Historians say that there would have
been no French Revolution or Ameri-
can Revolution or Russian Revolution
if there was no gun powder, It is
not only an instrument of destruction,
but it has also widened in its ewn way
the boundaries of human liberty and
progress. We are too near the event
of the atom bomb to realise its
effects, the political impact it will have
on the minds of the people of the
world. Some things are already evi-
dent. It has not only made possible
the control of outer space, but apart
from that, the world has come to
realise that and physical force is a
thing which can be a solvent for in-
ternational problems. It has proved
the inefficacy of physical force.

‘What gain has any country in the
world got from the atom bomb? Has
it helped France in Viet-Nam or
Algiers? Has it helped Great Britain
in Suez or Cyprus? Has it helped the
USA anywhere in this wide world?
This is only a terror. China said that
it is a paper tiger. Because China has
exploded one atom bomb, we are
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making a paper' tiger a real tiger.
That is not the correct approach. This
atom bomb has become the Achilles
heel of big powers. If there was no
atom bomb the USA and Soviet
Union would have had a greater con-
trol of the world than they have with
the possession of the atom bomb.

‘What was the secret of the success
of the small countries? They had no
arms. My friends on the other side
mock at ethica] considerations. Was it
not the followers of one born in  the
cloister who shook the Roman Empire?
Was it not the followers of ‘the naked
fakir’ who shook another empire? All
those countries had no arms, no
strength, no organisation, but still it
was the ideal, the spirit, that moved
them, that made powerful arms abso-
lutely useless.

We have already demonstrated that
in India, with our faith in demo-
cracy, we have been able to stem the
tide of communism, We have kept all
the fronties free to political thought.

Compare that with -what physical
force has done. What has  America
done? 38th Parallel, 17th  Paralle],

Berlin Wall—these are the achieve-
ments of physical force of a country
which has got a whole atomic arsenal
that too on military lines, politically
unstable. We, without any arms, have
been able to stem the tide of commu-
nism, because we have belief in a cer-
tain ideal and if we want to check
communism, we have to do that by
another bigger ideal.

1 appeal to this House: Do not
mock at ethical considerations, They
are more potent than we are ready to
grant. What we require is the natio-
nal will. Are we creating out nation
in that manner? Have we created a
nation so that if one is hurt in Hima-
layas, another feels the pain in Cape
Commorin? Look at our villages with
people having less than one acre each
and facing the cities for employment
and the upper few having an easy life
in big cities. Do you require a hydro-
gen bomb to demolish that? You have
to build a fortress so that when any
aggressive power in the world comes,
it ‘meets 450 million guerillas.
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So, I believe Pandit Jawaharlal
Nehru was right in  discarding the

bomb. I do not want to lean on him,
because that is dangerous, because
once you do that, you have dogmas
deviationism, revisionism, etc. Shastriji
is right when he says that he will
have to make a decision himself and
rely on his own brain power. There
is a Russian proverb that you cannot
fix one man’s head on another man's

shoulders. We have to take decisions
ourselves and that should be a
national decision, I  personally

believe it would be a great mistake if
we make the atom bomb. Before
we take the decison, we must ke
honest to ourselves. and  will say
that even if a country like Pakistan
gets a bomb either by manufacture
or by borrowing, we will not change
our policy, Otherwise, it is better to
have your bomb straightway and not
wait even for this to happen and then
to react. No such step should be taken
because it is a weapon which absoiu-
tely cannot be used and will not Le
used. Today the whole of Asja and
Africa are a dumping ground for all
the junks from the armament manu-
facturers of the world. When we re-
quire machines for production, you
are importing a machine of destruc-
tion. This is a road which will lead
you nowhere even if you succeed.
Therefore, I plead with the House
to discard this bomb.

Shastriji has taken the roag of
peace. He is creating conditions to
extend the area of peace. If you
keep that in mind you understand his
approach all the problems of Naga-
land, Cyelon. Stateless people, Pakis-
tan and China. If you extend the area
of peace, that itself is a great service.
Today what Asia and Africa need is
not atom bomb or military power.
They want peace to build themselves
up. If for 20 or 25 years there is
peace and the Afro-Asian  powers
come to an understanding that they
will freeze all the fronmtiers, they
will build themselves up. India is
a very big country with a big voice.
1t has got a moral sopes! and ethical
approach. I think if we move in that
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direction, we will make an impact on
world opinion.

Shri Karni Sinhji (Bikaner): Sir, I
have just returned from a trip of the
Far East on my way back from Tokyo
and I stopped over at Burma for
3 days and saw the difficult condi-
tions in which our Indian people are
living there. Because of that, I will
confine my speech very briefly to the
problems of Indians in Burma. I
returned home a very unhappy man
because in the three days I spent in
Rangoon I had the opportunity of
meeting quite a few thousand Indian
<itizens who placed their problems
before me in the hope that I will be
able to raise them before the Parlia-
ment of our country. I gave them
my assurance that I would do every-
thing possible to acquaint the hon.
Minister opposite and my  brother
Members here with the problems
and difficulties of Indian citizens in
Burma.

I would like to say publicly that I
was told by our brethern in Burma
that the Indian ambassador there.
Adm. Katari, was an excellent choice
and that he is doing a wonderful job
there trying o promote Indo-Burmese
friendship. There has been a slight
misconception both in Burma and in
our own country that a large num-
ber of Indians who have gone across
10 Burma have at some stage or
other exploited the country they
visited. During my brief stay, 1
had occasion to visit many institu-
tions like schools and hospitals and
I was very happy to see that a large
number of buildings were put up by
Indians and presented to the insti-
tutions in  Burma. Therefore
it would not ©be correct to
say that Indians have exploited the
Burmese.

One of the most important points
that not only the Indian Ambassador
but also, I am sure, the Government
here and all of us feel, is to prevent
the panic in the minds of the Indian
people there. As you are no doubt
aware, nationalisation and what is
now termed as the Burmese way of
socialism has created a very difficult
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s{tuation for our Indians, particularly
those, about four lakhs, who remain
now in Burma and who wish to mig-

rate to India. They are in a  very
difficult predicament. I feel that
some sort of assurance has to be
given to them to prevent the panic

that has been caused in their minds.

While I was there, a number of ins-
titutions run by Indians presented
their problems to me in the hope that
I would place them before Parla-
ment, I shall read out their pro-
blems so that I can place them cor-
rectly. The first one is:

“Facilities for those Indians
wishing to return to India by pro-
viding adequate shipping space
and publicising dates of salings
necessary to prevent panic.”

I believe that the last ship is going
to sail around the first week of
December and there are no further
sajlings to help the migration of
Indians from Burma to India. I
feel that the Government of India
should definitely make arrangements
for more shipping space for at least
the next twelve months go that there
will be no panic and the people there
can migrate in a steady way.

Secondly, they want:

“People of Indian origin with
Burmese naturalisation wishing
to visit India should be granted
visas more easily by India.”

The third thing that they have said
is that fate of the people of Indian
origin and who elected Burmese
citizenship and whose husbands or
wives are still Indian citizens is ex-
tremely pitiable. Many of them have
sent their wives and children to
India for educational and other rea-
sons. They have lost their jobs and
even trade and are unable to send
any money to their dependents or to
come to India. Under prevailing im-
migration laws. their wives and ~hil-
dren are not allowed entry into
Burma, I they renounced Burmese
citizenship they would be allowed to
come away to India but they are fac-
ing difficulties in getting Indian pass-
ports from the Indian Embassy. A
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solution to this probiem calls for a
higher priority on humanitarian
grounds and visas should be issued to

them as heretofore.

The next point they have mention-
ed is that measures to rehabilitated
the emigrating Indians must be taken
simultaneously. Resettlement aid
should be given to those Indians who
wish to return to India, They have
said that this may be done by the
Centre and the respective States from
where these people originally hailed.

Fifthly, they said, a certain gmount
of priority to returning Indians in
trade, agriculture and other vocatioris
should be given. For example, in
Rajasthan a good number of the trad-
ing community could be absorbed for
the developing industrial complex
of the State and similarly a good num-
ber of cultivators can find occupa-
tion in agricultural pursuits in the
Rajasthan Canal area etc. Every State
may create venues for their quick
ang easy resettlement.

These, Sir, are breifly the points that
were raised and I place them before
the House, Both India and
Burma are ancient countries, both
sovereign countries, who have had in
the past very close cultural ties, and
I am sure all of us in India are keen
to see that the friendship that has
existed over the last few generations
will continue to exist between the
people of Burma and India 50 that
the citizens of our country and, for
that matter, their country can live in
peace.

I do feel that of late, due to foreign
exchange problems that exist in our
country, not enough Indian people or
delegations or Members of Parliament
in a deputation form have been able
to go across to the countries in the
far east. I would request the hon.
Minister to see that there is greater
movement of delegations and ~ultural
delegations between India and Burma
and, for that matter, between other
far eastern countries also.

I think it would be a good idea if
sports teams from India, say, for ins-
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tance, in Hockey or Football, are
allowed to tour the far eastern coun-
tries. As you know. sports is one of
the biggest ways by which people
can be bound together in different
parts of the world. Admittedly,
foreign exchange  restrictions do
come in the way of sports teams
moving round, but I think in the far
east they should be permitted to
tour for creating greater goodwill
between our countries.

Mr. Speaker, while I was in thc
far east—that means, Cambodia aad
Burma—I did notice that there was a
great deal of misunderstanding ubout
our country and about our foreign
policy. I feel that there has to be a
greater cffort towards bringing about
greater friendship  between these
countries. I am surc the hon, Minis-
ter across there is conscious of tnis
and everything possible will be done.

Before I conclude. Sir. I would like
to just mention one thing for the sake
of my hon. friends who perhaps have
not visited these far east couniries of
late. One of the greatest virtues that
we have in our country is the fact
that we are a free country. We have
learnt to live as free people, hut few
people realise the virtues of a free
country. One or two days in the
far east will convince you that we are
lucky to have got independence, that
at least we arc free and we can live
like free human beings in a free
country. I hope more Indians will
get an opportunity to visit the far
eastern countries so that when they
come back they will realise that they
can count on our blessings as citizens
of a free country, and India still re-
mains the bulwark of freedom against
countries who do nol believe in our
way of thinking.

Sir, in the end, I would request the
hon. Minister, if he would be kind
enough, to tell us as to what policy
he wishes to follow with regard to
the Indians who wish to leave Burma
now and come back to India so that,
1 am sure, the panic that is prevail-
ing in Burma will be alleviated to
some extent.
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Shri Krishna Menon (Bombay City
North): Mr. Speaker, Sir, in a few
days from now our Prime Minister
will be able to take up the visit to
London and to have conversations
with the Prime Minister of the United
Kingdom. Almost at the same time,
1 suppose, our Minister of External
Affairs will be leading the delegation
to the United Nations. I am sure—
speaking for myself ond on behalf of
the Members of this House—all of us
would want our best wishes to go
with them in the most emphatic way,
namely, that they carry tne support
of this House and of the country in
regard to the declared policies of our
nation. I say advisedly “our nation”
because while, as should be expected
from a. democratic assembly, there
will be voices of dissent, whatever is
our foreign policy it has had the
endorsement of this House time after
time, three times each year for the
last so many years, and we cannot
<asily go back upon it without violat-
ing principles as well as large num-
ber of international commitments,

Having said that—I do not say this
by way of criticism—I must express
my regret that the Minister of Ex-
ternal affairs has not been able to
tell us about the situation that he
would be facing at the United Na-
tions. I want to say in all conscience,
and I feel very much concerned about
it, that in a sense it is more proxi-
mate than even the menace of the
atom bomb—I say proximate, I do
not say serious—because the United
Nations faces a crisis today, and un-
less the countries, whether committed
or not either way, act with wis-
dom, act with tact and, what is more,
with initiative,it is likely that the
United Nations may face probably the
most serious crisis in its history
during the last twenty years and it
may lead to a break-up.

I have no desire to
merits of this question called the
“United Nations Levy”. But both
sides, whatever the rights or wrongs
are, are too heavily committed, for
each one of them has brought a con-
flict and it is quite unlikely and in
fact it is impossible, whether they

go into the
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would resile. Therefore, as have
been the traditions of the Assembly
in the past, we have to find an way—
I do not say this nation alone—where
this conflict does not take place, In this
only hope for the sustenance of such
counsels of peace as they may exist.
We take it for granted that in the
last 20 years many calamities have
been averted and as someone said, it
is far better for people to talk at
each other rather than shoot at
each other. Therefore, I do hope that
this country will not in any way be-
come involved, on one side, in this
controversy against it own principles,
against its own history, or be dragoon-
ed into precipitating a situation, In that
connection, I think it is necessary
for us to understand as legislators
that a great deal of tM® so-called in-
formation has been out around which
is totally incorrect. It has been said
that the World Court, which is the
highest legal authority, not authority
but a legal tribunal, the highest legal
body in this world, has pronounced on
this question and said that the moneys
that are owing to the United Nations
ought to be paid, shall we say, by
France, the Soviet Union, and various
Latin American countries and so on,
that is,those who have not paid. I
want to say have for the purpose of re-
cord, if for nothing else, that no such
pronouncement has been made by the
World Court. All that the World
Court has said is that what has been
incurred by the United Nations is an
“expense”, that is to say, it was not
anything else, it was an expense o
the United Nations. How that ex-
pense is to be met, that is a matter
for the charter of the United Nations.
Article 43 of the charter does not
provide for a levy upon anybody and,
what is more, the basis of all this,
what is called uniting for a peaceful
Resolution, which is Resolution
No. 777 of the United Nations
General Assembly, at its fifth session
that did not provide at all, it did net
contemplate in fact. that they should
make a levy. In the Korean war the
States who participated paid for it.
The principle of no taxation without
representation was applied there as
well.
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But, apart from all these legalities,
it is a political issue and as a result
of our lack of appreciation of the
gravity of this, if a crisis were to
arise it would be a serious matter.
Even when some years ago on account
of the Algerian difficulty France walk-
ed out of the Assembly great nalions
and small felt that the Assembly was
weakened thefeby and our govern-
ment, this country, assisted that body
in bringing France back. t is not a
question of whether we like a coun-
try or not. In 1921 when the Japa-
nese walked out of the League of
Nations, it was on grounds which
would have been approved, that is
to say, they walked out because the
League of Nations would not approve
of racial equality. But the effect of
that walk out was the break-uo of
the League of Nations. "So, I hope
such a situation would be avoided.
Our permanent delegate at the United
Nations has also pointed out that at
no time has this matter been seriously
discussed by those who are com-
petent to do so, namely, by various
committees and so on. There have
been from the Fifth Assembly on-
wards a Collective Measures Com-
mittee to which this matter has pro-
bably mnever ‘been referred. The
United Nations carries considerable
debt, but that is no reason to tear the
charter to pieces.

‘What is more, if we subscribe to a
position whereby by a majority votes
questions of war and peace can be
edcided, then the world will be in a
very bad way indeed. T have no
desire to name countries, but I am
quite certain that the feeling of im-
portance, of certain nations of the
United Nations has éhanged in the
last few years. With the coming in
of many emerging nations it is no
Tonger possible to obtain votes as
before and so their influence has been
less than before. It is for these rea-
sons that T want to lay stress on this
particular factor, that our govern-
ment does not involve us in some-
thing that looks 1like a departure
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from the principles, and the principal
provisions of the charter by making
us aligned in any way.

The only solution in this matter
would be to obtain time, play for
time and obtain postponement of the
meeting of the United Nations; when
you play for time in the United Na-
tions, always something happens; so,
we have to play for time with such
skill gs we may possess, with such
ability as we may have, by working
with other people to obtain a post-
ponement of the whole question. Tt
would not be obtained by direct
negotiations by either of the parties
concerned.

Much of the time of this debate
has been taken, particularly the Min-
ister’s speech, on two parts of ‘the
world, one, a part of our country and,
another, outside our country—Naga-
land and Pakistan. Speaking for my-
self, I decline to debate Nagaland in
a foreign affairs debate, It is part
of this country and I think it would
be very wrong for us to debate
Nagaland on Foreign Affairs debate.
Queerly we have got this wpeculiar
situation—we look upon Pakistan as
an internal question and Nagaland as
an external question. Pakistan is
always dealt with by the Home Minis-
ters and Commerce Ministers and
various other people. Pakistan is
an external question. Pakistan is a
country that has committed aggres-
sion upon us for the last seventeen
years and everything she has done
is with the object of blackening the
image of India jn the world and at
no time has she given us anv peace
on the 2,300 miles of our border She
hag been aligned with the Western
Powers on the one hand and China
on the other in the hope of harassing
us one way or the other.

Therefore, my submission with
regard to Pakistan will be that while
negotiations are enjoined upon us
under the provisions of the United
Nations charter, those negotiations
cannot be on the basis of the zurren-
der of sovereignty, whether it be to
China, Pakistan or anybody else. I
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believe, therefore, that while aggres-
sion is going on, while in the month
of October our cease-fire line was
violated more than 190 times and by
almost small-scale battles have taken
place, I think it is entirely inappro-
priate that we sit round the table
and talk to them until they publish
the terms of their agreement with
China in regard to the surrender of
our territories. That is to say, if we
negotiate without taking up this
matter, without entering a caveat
about it, then to a certain extent we
condone it and our condonement
would be very bad from our point of
view. These are the main matters
that one has in mind on this subject.

Then, with regard to our general
relations abroad, a great deal is said
in this House about relations with
African countries. This is not the
first time that I am saying this,
Mr. Speaker, that our relations with
other countries, either today, to-
morrow or the day after, have to be
governed by the principle of recipro-
city and mutual interest Our inter-
ests are best served by reciprocal
treatment, but reciprocity dees not
mean reprisals. Yet, that has been
the tone of some of the observations
in regard to some countries. We can-
not lay down the law for other people
and when I come to speak of changes
in ‘the governments of the world 1
shall refer to it. It is governed by
reciprocity. And having regarq to
the backward state of development of

some of the emergent countries
all these years and the fact
that the Africans have as much

desire and the Latin Americeps
have as much desire to culti-
vate our friendship as we have
to cultivate theirs, it is a great mis-
take to think that they are always
at the receiving end and not at the
giving end. And in this connection
I may say that it is not the amcunt
of propaganda leaflets or papers or
the gloss or glaze of the paper on
which it is printed but the charac-
ter of the individuals that counts, and
I have no doubt that the Minister
has this in mind. Nothing is more
harmful to our position in regard to
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African countries than the wrong
person in the place. And it is not
merely a political question, it is large-
ly a psychological question. That is
to say, there are some individuals
with whom the unfamiliarity of pre-
vious political relations or racial
practices unconsciously project
themselves, There are some persons,
whose names may not be mentioned,
who have a bad record in this matter
and I think it would pay the Govern-
ment to clean themselves of this past
history, not to penalise those people
but in order that the interests of this
country may be well served.

Then, references have been made to
changes in government in other coun-
tries. I think it is a truism to say that
a change of government in any
country is an internal matter. That is
quite true, but when they are countries
like the United States, the
Soviet Union or the United King-
dom, whatever happens there, eco-
nomical, political or whatever it may
be, it has an effect upon other coun-
tries on account of the place they
occupy in this world. But, at the
same time, our judgments about them
have to be discreet on the one hand
and limited by such knowledge as we
have on the other. ‘

I will now first take up the Soviet
Union. It is interesting that the peo-
ple who are shedding most tears about
Mr. Khrushchev are the people
who did not want to hear the
sound of his name when he was the
head of the government. It is sur-
prising how he has suddenly become
popular. He was a good friend of this
country. a nice person to talk to and so
on and so forth. If the Soviet people
found that they had to make other
arrangements, that is their bujiness.
Now the question is whether it affects
the policies. and the main aspect of
policy that would be affected according
to newspapers, not so much today but
thirty days ago. is Sino-Soviet rela-
tions, I think vou would be display-
ing if I may say so with respect, lack
of degree of historical perspective in
thinking that because of these chang-
es there will be changes in Sino-Soviet
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relations because, if anything, the
Soviet Government would be the last
government in the world to adop.
Munichism as a policy, to sacrifice one
of their individuals in order to
.appease China.

International

Moreover, the trouble with China
results from China’s expansionism.
The fact that China claims nearly
300,000 square miles of Russian terri-
tory i3 not washed out by the speeches
made nor do the large number of
skirmishes—I will not go into the
numbers of them; they are going into
well over four figures in the last two
years. Their claims in regarg to other
matters are far more important than
the much-advertiseq ideological con-
flicts,

Therefore, we do not have to wait
for their assurance: or otherwise. In
fact, it is undignified for us to wait for
their assurances. Our relations will,
again, be governed by reciprocity,
that is to say, if Sowviet relations tow-
ards us change to our disadvantage,
naturally, to the best of our ability,
we will react in that way. That is
how an independent nation behaves.
But purely from the point of view of
historic circumstances there is ng like-
lihood and indication whatsoever of
any basic change in the policy of the
Soviet Union.

This morning it was said by some-
one as to how it was that a man, who
was worshipped, idolised and spoken
of so much, this way or the other,
was turned out overnight. That, it is
argued, was because of the autocratic,
autalitic or monorehhic character of
the Soviet system or whatever it is.
1 have recollection of a gentleman,
called Mr, now Sir. Winston
Churchill. He was considered to be
the Hero of the war irrespective of
party ideologies and worshipped by
everybody. The war was won. he
came back and he was turned down
by his people at the palls by a tremen-
dous majority against him.

Shri Ranga: But he remained there
in the House as Leader of the Opposi-
tion.
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Shri Krishna Menon: These chang-
es take place, Many changes take

place. That s their system of govern-
ment.

Shri Ranga: That is

exactly the
point.

Shri Krishna Menon: The Leader
the Opposition in that House does not
constantly interrupt in this way.

Shri Ranga: My hon, friend has no
chance of coming over here.

Shri Krishna Menon: All I was
trying to prove was that it is possible
that changes take place, I am not for
a moment saying that the British peo-
ple should have turned out Mr.
Churchill or that it was expected or it
was not expected and, therefore, he
has gone down in their own esti-
mation or  otherwise, I  have
no knowledge o> means ot
knowing in what estimation Mr.
Khrushchev is held by the Russian
people, 1 am more concerned
in considering, what the hon. gentle-
man js also concerned about, whether
it will add to our difficulties,

Shri Ranga: Quite right.

Shri Krishna Menon: I say that it
will not add to our difficulties not be-
cause I have any prophetic knowledge
but berely from assessment of the
historic circumstances of this care.
The Soviet Union has not taken on
our quarrels. They difficulties with
China are Sino-Soviet difficulties, It
so happens that there are parallels
between the Sino-Soviet position and
the Sino-Indian portion. To that ex-
tent they are similar and that is all
there is to it.

‘We have also had a change of gov-
ernment in the United States in the
normal way and we are glad to think
that the forces of reaction-have had
no triumph whatsoever; on the other
hand, Mr, Lyndon Johnson had a land-
slide victory. Both the Soviet Union
and the United States seem to have
exchanged messages saying that their
policies do not change, But that also
applies to their positions in the Unit-
ed Nations, I believe, they propose to
hold on to stubbornness in this way.
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But the change which one is more
familiar with is the change in the
United Kingdom. After 12 years or
so the Labour Party has won a vic-
tory. That again is a domestic matter,
however close they may be to us or we
may be to them as individuals. But,
at the same time, it is a matter of
some relief to us, if I may put it that
way. It ijs something we have to
congratulate ourselveg about, Most of
the members of this Government are
people who have been for the last 30
years, in one way or another, identi-
fying themselves with Indian freedom.
A good few of them have gone about
speaking or writing things of that
character and as Member of Parlia-
ment put down all the questions
against the Empire in those days. That
is to say, they have adopteq as a com-
mon territory with its frontiers the
frontiers of liberty. That does not
mean that what they do would always
be approved by us any more than what
we did is what they expected in many
cases when our campaigns for liberty
were going on.

We have also reason to congratulate
ourselveg for the attitude that has
been taken with by Wesminisker
regard to Southern Rhodesia which,
by no means, was an easy matter.
People might have warned them about
the precipitation of another Boer
War or whatever it was. but the
Government has acted with great
courage. We are not here discussing
British politics, but the lesson for
us and for the whole of the demo-
cratic world, the world with a par-
liamentary system of government,
is that they have to the letter and
spirit carried out what was put down
in the election manifesto, There
would be difficulties in regard to
South Africa on account of the impacts
and the pressures of their Defence
Mandarius.

Now we come to one of the more
difficult parts on which one may
speak that is, this atomic explosion
by China. There is little doubt that the
test explosion carried out by China
adds to the menace to India, but it
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should be said at the same time that it
adds to the menace to the world and
adds to the menace to China; that is
to say, it is not a question of a Chinese
explosion only, but the proliferation
of these weapons whereby what was
calleq the fourth power problem was
made into the nth power problem
by France when France exploded this
device and now China has done so.
So, this goes on.

I think, it {s necessary for us, on
the one hand, not to influence people’s
minds or browbeat them by merely
speaking in terms of the horrors of
the bomb. I think, it is necessary
for us to understand what an atomic
weapon means. Here, I regret to
say,—I think, it is a bad day for
a parliamentary government—when
permanent officials are allowed to
make speeches on matters which
go very near policy. Policy is a
matter for Government and not for
anyone else. I have said it at another
place alsp and I still appeal to the
Prime Minister to resirain his officials,
whether people go to Nagaland or to
the Atomic Energy Commission, and
tell them that whatever information
they have is not their private pro-
perty. It is not even the property of
this Parliament. It is the property of
the Government. The Teason is a very
simple one. If a civil servant makes
a speech, we cannot attack him. He
is not answerable to this House, he is
only answerable to his minister.
Therefore if they must have protec-
tion, if they want to have the advam-
tages of remaining in the purdah,
they must accept the responsibilities
also.

This is not a technoligical question
as it specially abounds in inaccuracies
and has affected an unnecessary con-
troversy.

Shri Harish  Chandra Mathur
(Jalore): To what speech is the hon.
Member referring? Is it to Shri
Bhabha's observation? It is not Shri
Bhabha who has said this. It is a paper
which was read at Geneva and which
wag prepared by the U.S.A, Shri
Bhabha has not said a word about it.
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Shri Krishna Menon: I have said
what I have to say.

Shri Harish Chandra Mathur: But

he can also correct himself some-
times.
Shri Krishna Menon: I have said

what I have to say that people, parti-
cularly in an organisation in regard to
which a degree of secrecy, a degree of
reticence in debate has been accepted
by this House....

Shri Harish Chandra Mathur: Where
is the secrecy? He js creating a mis-
understanding. There is no secrecy
which Shri Bhaba hag given out,

Shri Krishna Menon: The hon.
Member has had an opportunity of
having is say.

With regard to the recent nuclear
test explosion the general reac-
tion in certain parts of the world
is that a non-European, non-white
nation hag exploded a bomb
angd has, therefore, broken the mono-
poly. I submit that this is rather not a
very realistic or a very highly intel-
ligent way of looking at it. Why
not break the monopoly of burglary,
crime and things of that kind? China
has committed one explosion—com-
mitted is the right word because it is
a crime against humaninty—France
five, the United KXingdom 24, the
Soviet Union 126 and the United
States of America 330 since the time
of the atomic test explosion in the
April of 1945

On the 2nd December, 1942, when
for the first time on the campus of the
University of Chicago the results of
fusion were harnessed, there was a
block in the University at that time,
1 believe, which had createq a deal of
consternation in the minds of people,
latterly having brought a simple
woman’s reaction to this in what a
sister wrote to her brother at that
time.

She wrote:—

“Everybody is talking about the
atomic bomb, of course; Every-
body wants to have his say, and
we hear the biggest nonsense.”
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It is not very unusual. It goes; on:-—

“People of good judgement
abstain from any technical com-
ment, and realise that it would
be vain to seek who is the first
author in a work which is the
result of a vast collaboration.”

It is all right. She then goes on to
say:—

“All, however, are perplexed
and appalled by its dreadful
effects,....For my part I recom-
mended you .to God, Who alone
can judge you morally.”

16 hrs,

1 believe, Earl Attlee has recently
given out the facts that when ine
atom bomb was dropped on Hiroshima
and Nagasaki on behalf of the allied
armies, neither Mr, Truman nor Mr.
Attlee, nor the other allied leaders
knew anything about it that is to say.
anything about the rediation conse-
quences. The atomic bomb kiils
merely by the expansion of air with
such speed and such dimensions that
it can literally be said that people are
blown off to pieces in that way.
Secondly, it kills by the tremendous
heat that it generates. The work that
the sun does in a billion years is con-
densed into the fission or fusion of alt
processes in a very short period.
Thirdly, the worst effect of atomic ex-
plosion whether in war or by test
explosions is radiation. It is said that
a war is between nations, between
soldiers or even between the people
of nations. But now the atomic war
becomes the extermination of the
population as a whole, the mass ex-
termination, Angd then it ceases to
have any meaning. Over and above
that, we have come to the position
where even without war, future gene-
rations have been affected by these
test explosions. It is estimateq that
with the test explosions that have al-
ready taken place, the results of
ionization and radiation is such that
there have been at least 4 to 5 million
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children who are already born deform-
ed. Over and above that, when you
realise that this deformity is not in
one generation—that is passed on—
then you get the situation as it is.

Now, I come to the dimensions of it.
We do not know what the power of
this Chinese bomb is. As Mr. Kripa-
lani said, our people have not been
able to tell us. But on the whole, it
may be a small device. Some pcople
have calleq it a crude device, what-
ever it is. But assuming
that it was the side of the Hiro-
shima bomb which had an explo-
sive power of 20,000 tong T.N.T. that
bomb is now used in order to create
heat that is required for the fusion of
the hydrogen bomb, that is to say, it
is a trigger bomb and the average
bomb today is 15 M. tons which has
got an explosive power of 15 million
tons of T.N.T. That is the average
bomb. The biggest bomb was one
which was exploded by the Russians
in 1961, the 50 M. tons bomb. It is
calculated by scientists, taking the
population of the United States at 177
millions which it was in 1959—it is
more now—on the first day of an ato-
mic conflict, they will lose 42 million
people and before the end of the few
days, they will lose another 42 million

people and still another 25 million
people will be irradiated. Now
I am making an allowance for
a large number of shelters which
would be built assuming that
those shelters would be effec-

tive—nobody believes—and assuming
that those shelters would be effective,
they will probably be safe from radi-

ation. It is also estimated that the
number of bombs that the United
States has—it is differently calcula-

ted—is probably 550 to 818 or some-
thing of that kind and, no doubt, the
Russians have got an equal number
of bombs, not including what is on
the submarine Polaris, under the
water. So, there is already in
the world, what is called, the power
to overkill, that is to annihilate
the world more than once, not only
just once.

That we come to the test explosion
question. The main consideration in

AGRAHAYANA 3, 1886 (SAKA)

* panic

Situation 1552
people’s mind is that if a neighbour
has got a strong weapon, then it is
only cautious to be armed with a simi-
lar weapon. That would be so if the
weapon were either a weapon of war
or a weapon of defence. There is no
defence against the atomic bomb on a
large scale. It is then said that it
could be a deterrent. Now, the deter-
rent power of the atomic bomb comes
from two considerations. Firstly if it
has to be a deterrent, it must have the
capacity of mass annihilation. That is
to say, one little bomb would do
nothing of the kind; it may create
but it can’'t do anything
It must have the capacity
to destroy a country. That is to
say, this country must have
enough atomic bombs to destroy
whatever country it wants to destroy.
That is not enough. The atomic bomb is
not potent unless you use it first. That
is to say, we have to adopt the doctrine
of preventive war and civilised na-
tions would find it difficult to adopt
that. But its more immediate trou-
bles for us are as to what would be
the reaction upon other -countries.
Say, for example, what would be the
reaction of Ceylon—I am not refer-
ring to the immigration question?
Then, what will be the reaction of
small countries, the neighbours of
ours? What will be the effect in re-
gard to Pakistan? She has now two
sources of supply. She can get bombs
from China if China makes the
bomb—or she can get bombs from the
United States of America as she has
a military alliance with that country.
So, there will be another nuclear
armed country.

more.

The second main difficulty is this
that we have now come to a state of
affairs in technological developments
in the atomic weapons where it is
possible to produce atomic weapons of
much smaller dimensions with the
result that—people have spoken
about it—it might become from the
point of view of portability a conven-
tional weapon. And that means, two
small countries acquiring them can
have an atomic border war. It looks
like a border war but in no time it
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becomes a war of radiation through-
out the world. That is to say, the
whole world becomes irradiated in
this way. When we consider that the
effects are also of it from the fall-
out material, like carbon 14 or
iodine 137, or something of that
kind, all these materials have a
half life. The scientists have cal-
culated that half the life is sup-
posed to go off quickly and the
remaining half extends from any-
thing like 30 to 8000 years. They
have got this much capacity of irradi-
ating the whole world. I do not want
to go into details. But I may say this
much that when one substance drops
on the crop, we directly consume it;
another substance goes into the soil
and comes up to the tuber or the plant
itself and irradiates the plant in that
way. Even if anybody survives un-
der atomic destruction—we need not
go into the atomic destruction at the
present time—no one can escape from
the effects of radiation. It is not my
sumbission to leave it like that.

Mr. Speaker, Sir, various methods
have been suggested. My submision
is this that if the Chinese explosion
has proved anyting, has made any de-
mends upon others, it is this that this
country and other countries must now
enormously increase their energies
and everything else to have the
atomic weapon completely abolished.
That is to say, unless there is a pro-
hibitive policy of this country against
the manufacture, the stock-piling, the
utilisation or the traffic in atomic we-
apons, the world will not be safe for
anybody to live in. There - are
other countries—one may not give
their names— which are capable of
doing it. The United States and the
Soviet Union are two big countries
with great responsibilities irrespective
of what we think of them. They are
not likely to use them in a big way.
I am quite sure that . . .

Mr. Speaker: Now the hon. Mem-
ber might conclude.

Shri Krishna Menon: I want two
minutes more.
Mr. Lyndon Johnson has spoken

about this. There is no doubt that
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everybody feels that we are up against
a very serious difficulty, Any amount
of speaking, any amount of our ex-
pression of opinion or excitement,
would not add very much to it. It
may well be for other reasons that
some people have mentioned that we
may not have to make a bomb at all
or we may fail in doing so. But by
giving vent to all this feeling,
that we are inclined that way or
doing that way we are breaking
the promise that we have made
to the ‘world for the 1last 15
years. For the last 15 years, you have
said this—that is another matter—
but we signed the Moscow Ban Treaty
only some months ago and only three
months ago our Government asked
our representative at Geneva to pro-
claim to the world that we shall not
use nuclear power for destructive
purposes. This is what Mr, Lyndon
Johnson said in the middle of the
election campaign:

“Before I start dropping bombs
around . . .I would want to
think about the consequences of
getting American boys into a war
with 700 million Chines.”

“In a world such as this—a
nuclear world—there is no room
for bluster and bluff and belliger-
ence. There is room only for
courage, intelligence and reason.”

“The world's hopes for peace
cannot be left with those who
have no faith in the possibility
of lasting agreements and who
really predict war.”

We have made international commit-
ments. Not only has this Parliament
passed resolutions but we have signed
the Moscow Ban Treaty—we have
affixed our signature to it—and what
is more even in Cairo we invited all
other people to sign it. Now, if we
are going to tell the world, having
affixed our signature to the Moscow
Ban Treaty six months ago, proclaimed
our unqualified support for it after-
wards and say, “We are going to break
it”, what will be our capacity to bring
down the atomic weapon?
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Finally, I would submit that the
possession of one of these small
bombs or nuclear devices is a danger
to us, for if China takes it into her
head to drop a bomb on us in order
to create j.tnic, then she can easily
tell the wc:id that we dropped it on
them, just as Pakistan does things to
us and then sa_: that we attacked
her.

Therefore, the whole philosophy of
this nuclear-free zone is partly based
upon this. So, in no circumstances is
either the interest or the security or
the economy or prestige or morality
or anything else of this country serv-
ed by our entering the atomic race.

Shri Kolla Venkaiah (Tenali): At
the outset, I would like to say that
‘the problem of the overseas Indians,
and the problem of people of Indian
origin living in different countries is
assuming serious proportions, and day
by day it is assuming greater impor-
tance.

Last time, we had discussed the
question of the Burmese Indians, and
that issue has come up before the
House several times. But their diffi-
culties did not end there. My hon.
friend Shri Karni Singhji has given
some information regarding the diffi-
culties faced by our people in Burma.
I have got some other information
with me that our Embassy is not at
all paying proper attention to the
people there. About 25,000 applica-
tions for emergency certificates are
pending with the staff of our Embassy,
Only about 360 applications are pro-
cessed in & week by our Embassy
staff. At this rate, if they continue to
work the processing itself will take
about one an a half years, and in
any case not less than that. In
addition to that, these people are
asked to enclose their household cer-
tificates and discharge certificates also
along with their application forms.
These certificates are kept in the
offices and those people are forced to
starve and depend on friends for a
number of days for their living. I
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have got here a letter before me pub-
lished in the working people’s daily
published in Burma, where they have
explained the difficulties experienced
by them in Burma. They are facing
very serious difficulties there. Peo-
ple from our State, namely, Andhra
Pradesh, are there, and scavengers or
some menial workers there are attend-
ing to such work, but they are not
given proper facilities and they
are facing a very serious and critical
position.

At this critical moment, we are
failing these people. We are failing
these overseas Indians not only in
Burma, but in Ceylon in East Africa
and everywhere else. This problem
is croping up again and again, but
our Government are just not prepar-
ed to handle this problem, in fact, they
are unprepared. In spite of the fact
that every party including the ruling
party, during the days of our national
movement, and during the days of
our struggle for Independence, gave
lavish promises to the overseas
Indians, they are being overlooked
now, and they are not being given
proper treatment. There is no
mechanism or machinery to keep in
touch with our people ‘in different
countries, whose number runs to seve-
ral lakhs. There is no mechanism to
keep in close contact with them and
also to negotiate on the problem
facing them,

All these people were taken away
from our country during the British
rule. At that time, they went and
settled there. As to what their trou-
bles are, how their mind is working,
what their sentiments are, our Gov-
ernment does not know. Yesterday the
Indo-Ceylon agreement was attacked
and so many adverse comments were
made from different sides of the House.
Why? Are we against any agreement
or any approach of give and take on
such questions with neighbouring
countries? No, We are for such an
approach. We welcome it. Not only
that. We are not at all against the
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Prime Minister of Ceylon. We have
the highest respect for her. She is
the first woman Prime Minister in the
whole world. She has bravely faced
problems in developing her country.
She nationalised all the foreign indus-
tries. She has taken bold steps in
that direction and she deserves our
respect. But the question is: did our
Government take care to be in con-
tact with the people there, to under-
stand their sentiments and difficulties
and did they try to evolve the neces-
sary machinery to tackle those prob-
lems? They did not. Because of
that, those people are facing rough
weather. Tomorrow we may face a
similar problem with regard to East
Africa-Kenya, Uganda, Zanzibar and
so any other countries where people
of Indian origin are suffering and are
in a critical condition.

I would apeal to Government to be
seized of this matter and treat it very
seriously. They should prepare
themselves to tackle it. They should
have a separate organisation or de-
partment, if necessary, to look after
the interests of overseas Indias.

It is true that all these people are
living in countries which have become
newly independent. Those countries
are trying to build up their economy
and in pursuance of that are under-
taking very important and progres-
sive reforms. But we must explain
to tham; we must say that we are
not at all aginst those progressive
reforms. We must be in suport of
those reforms also, But the point is
that the legitimate interests of our
Indian people, people of Indian origin,
must be safeguarded. For that, pro-
per arrangements must be made by
Government. As regards difficulties
faced by people of Indian origin in
Burma, I can, if the External Affairs
Minister wants, pass on the paper
which I referred to.

Caming to the Cairo Conference, I
have to state that our delegation, the
External Affairs Minister and all of
them, are out of tune with the situ-
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ation. This ruling party has come to
power because of the struggle of the
Indian people against British imper-
ialism. Our people carried on a bitter
struggle against the British during
the early forties and because of that,
this Government came to power. But
did they reflect those sentiments at
the Cairo Conference of non-aligned
nations? I do not think they have
correctly reflected it.

Again the Tshombe incident did not
bring credit to our Government or to
the people of India. Our delegation
abstained from voting against the
presence of Tshombe in the Cairo
Conference. That gentleman was
responsible for the murder of a great
patriot, Lumumba, but our Govern-
ment has not the courtesy and the
capacity to state it on the floor of
the conference and oppose his inclu-
sion or presence at that conference.

Not only that. I have seen many
items of news in the press that our
delegation repeatedly attempted to
introdue amendments against the spi-
rit of anti-imperialism reflected in
the conference. If that is their under-
standing and policy of non-alignment,
I think the Government is going far
away from the spirit of the Cairo
Conference. Even the statement of
our Foreign Minister did not reflect
the correct spirit of the Cairo Con-
ference.

In the introduction to the Cairo
declaration, it is said:
“Heads of States of Govern-

ments of non-aligned countries are
well aware, however, that des-
pite the present improvement in

international relations, and-
notwithstanding the conclusion
and signing of the Treaty

of Moscow, sources of tension still
exist in many parts of the world.”

Which are the sources of this ten-
sion? Then the introduction to the
declaration continues:

“This situation shows that the
farces of imperialism are still
powerful, and that they do mot
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hesitate to resort to the use of
force to defend their interests and
maintain their privileges.”

This is the understanding of Cairo.

Does the statement of our Foreign
Minister reflect that idea?
The introduction to the declaration

further states:

“The movements of national
liberation, the heroic struggle
against neo-colonialism, forms
part of the common fighting to-
wards freedom, justice and peace.”

So, this declaration starts with the

spirit of anti-imperialism. Not only

that. It states:

“The heads of States of Gov-
ernments of the mnon-aligned
countries declare that lasting
world peace cannot be realised so
long as unjust conditions prevail,
and people under foreign domina-
tion continue to be deprived of the
fundamental right of free-
dom, independence and self-
determination. Imperialism, colo-
nialism and neo-colonialism
constitute a basic source of inter-
nationl tension and conflict be-
cause they endanger world peace
and security.”

The declaration commences with these
two paragraphs. It also states that
imperialism uses many devices to im-
pose its will on independent nations.
It adds:

“The process of liberation is
irresistible and irreversible. Colo-
nial people may legitimately
resort to arms to secure the full
exercise of their right to self-
determination and independence
if the colonial Powers persist in
opposing their mnatural aspira-
tions . . .The participants in the
conference undertake to work
unremittingly to eradicate all
vestiges of colonialism and to
combine all their efforts to render
all necesary aid and support
against colonialism -and neo-oclo-
nialism.”
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Did the statement of our Foreign
Minister reflect these sentiments? I
do not think so. It is far away from
the spirit of this declaration.

‘What does the conference say about
peaceful co-existence, They say that
they are convinced that peaceful co-
existence cannot be fully achieved
throughout the world without the
“abolition of imperialism, colonialism
and new conlonialism”. What is it?
It is not just a compromise: they say
that it is a fight against imperialism.
In addition to that, I have to quote
one more part:

“The Conference condemns the
expressed intention of imperialist
powers to establish bases in the
Indian Ocean as a calculated
attempt to intimidate the emer-
ging countries of Asia and Africa.”

If it were not for the extention of
the policy of neo-colonialism and im-
perialism, what are these bases for in
the eyes of our Government and our
Foreign Minister? I do not see any-
thing in this statement about the ba-
ses in the Indian Ocean.

The Seventh Fleet question came
up in the House previously. To
understand the proper intentions of the
American Imperialism I will quote a
statement from their Vice Admiral
MacCairne. He put the American
designs bluntly when he said:

“The new naval striking force
should be concentrated on the
Indian Ocean in order to retain
for the free world . . .
It is not for the defence of our

country against China but for the free
world:

“.... to retain for the free
world its advantages among the
new States of the area.”

”

They want to curb the newly in-
dependent natons. That is the inten-
tion of the American Imperialism. I
wonder if the Government takes note
of these.

About our relations with African
countries, one of our friends had
spoken, they are very weak. About
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fifty newly emerging and indepen-
dent countries participated in  the
Cairo Conference and most of them
were freed after a Dbitter struggle
against imperlialism. Our attitude in
that conference was to compromise
between imperialism and its activi-
ties and the different States that are
struggling against them. That attitude
will not do; it will not be helpful to
cultivate proper relations with the
African countries.

Now, Sir, the Second Bandung Con-
ference is before the world and our
Government should have taken the
initiative in making preparations and
tried to impress on the other coun-
tries the necessity of preparation. I
feel that the Government did not
take proper interest in the issue.

Mr, Speaker: His throat is not help-
ing him,

Shri Kolla Venkaiah: About the
atom bomb I want to say a few words.
Some of our friends say that we have
to think in the direction of the
Chinese atom blast. We have, how-
ever, to understand and properly
analyse the events that have taken
place. They did not start their pre-
parations for the manufacture of this
atom bomb or for the explosion of
the atom bomb immediately after
1958 or 1962, They were making pre-
parations from 1950 and in 1956-57
they had entered into an agreement
with the Soviet Union. All this shows
we should not fail in properly as-
sessing the direction.

My hon. friends Shri M. R. Masani
and Shri Frank Anthony wanted to
highlight the dangers of this atom
bomb to India and just guide us under
the shelter of the American atomic
umbrella. This is very dangerous. If
you think that the manufacture of
the atom bomb is necessary in the
interests of defence of our country,
try to depend on it, but do not de-
pend on American imperialism Ame-
rican imperialism or America, so to
say, isg the first country, the first
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government, that has produced this
atomb bomb and used it against the
Asian people. They manufactured it
not as a deterrent but as a weapon to
terrorise the world. So, other coun-
tries have come forward, and the
Soviet Union has surpassed the
American imperialism, and it has
developed a strong deterrent and
a protection for the socialist countries
and the countries that have newly
got independence. They are now for
the proliferation of the atomic wea-
pons.

Mr. Speaker: The hon. Member’s
time is up. He should finish with the
atom bomb!

Shri Kolla Venkaiah: In conclu-
sion, I want to say one word regard-
ing the developments, the intensive
efforts of American imperialism, in
the south-east Asian  countries,
America is intensifying its activities
and our friends, Shri Masani espe-
cially, have said that because China
is there, we must fight against them.
(Interruption).

Mr, Speaker: The hon. Prime Min-
ister.

SO AT qqr moy aiw G\ (s
R T AwA) - SET wR,
T ¥ 3T Q2N 99 HIX AEAT fawwie
F gray ¥ agl 9g9 A9 W g | &
FRA THIS F #R fawat o ar g
AR qEdl X FO SAR_T FgAm
& =TEar g1 AN A |@Ie @
fiarg SfY, ST Fet ST &1, Y A I AT
9 FEAT qaS 9 | § P 99 39
TeH 99 ¥ grEg § W9 F AT @19
F AN TTAT AGAT |

g 3% &, Ig T@wIfaS I §
ff oq STgAT ¥ QI aW FATAT A
wrawre fan, @ gara few ar fawa
g #g f g W 99T gew g mr
Ifge X Gew a9 FT @ TEH



1563 International

Iq F AT =fge | F ¥ A=ST AE
aAg awar g | S e av S o
W F 1, qU i F @l By
g, S¥ Y & weey aig ;A aEAl
g ) Afee gak fag ag S99 A7 A
2 5 g@ T@ wrd ¥ owoar wadr
¥ FY1 AR FAT I@ T FT IEQ
T & v g 99F 99 qEAl 9%, 9w
TEiFEq 9T, §9 Il 9K qIW! IGE
¥ faum & & 1€ favim #%, a1
$T gIedt 7 S Aifq F T|9AF F AR
igg g Wag s g &
Iq 9T FE haAr w3 ?

# saerETfeaT F ATH 9%, WiE-
feafasw & am v, F1% a1 Tgi @AT
G Tgar g1 & A w1 oa@
faame feam =mgar § e w18 el
T} ¥@ A% agl, W Cefafaedew
1 FTA AT AT GF GHAT | WY
#¢ wefafgmm & a7 wmar
219 @ R Y FENK AW &
N EH T FW § H AT FASAIR
¥ a2 wrefaal &1 o am F W §
R 6T YT gfae FI F1 Ffaw
@ E

# 3o fa=afaq & wie st #1 4w
T AT TRt § AR Ay Sy F A-
ameE ¥ fagra & sqaR g w9
FLAT Agar § fv owmew, gW wigEr
T TEAT HEIATX FAT AT(RY AT I
g ¥ g F1% gEw W g W
T g1 Agt =y 9rfge | & qg @
g @ar | & At uedae &y o 39
¥ agt @ =g, s ag @ Ad
2 f5 & e uHdae #1 §@ w9 wed
AT E, IEHT deg AT FAG FH FQAT
g1 & zuw SfEw § wuw F1 wG9d
q 99, 98 g a1 @ Afew wifww gw
aw F w0 ey 5 gw v g
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1 o4 gAY @, fav &1 gw W=
FW I

TR IT AT FY AT EW IO
Ffag g@r § AR AR uEa
AR AT 9 . FT 91 7 3, e o
g " =fge faegd oF dfewa,
arEgifs 3fte & fF gw wew aw «
FAT & 4T A1, FAT qf<orw, grfae
w3, T a% g9 AU wfE wie qrad
FY qLT TRA, FT gH 9GA & AF—
0 g2 9% A WE—qfaaT aad
1 FE {77 FHA AR FJAFT FwaAw
FETETHAT FAY T (XIS | I/ F 91
& g9 AT HT F gw T F fAu samer
Fferer F T &, FT g a7 I1-
X a1 i dow F faars ok
SATAT AT ¥ HATH IST FHRA @ !
ARG A qF Tg FAT @l & | JaT-
gL ST #7 drefud § g@w g
¥ wifeq I @Y § 7 w9 fFaT L
= 3 T ) § fF dw, mfk
garg, F-ufFees R fea-mmide
F grasg ® gL ST A W FT
M Aedar @, 3y dfeww gfe
¥ ogEE W EY SR g ¥
9 919 1 BT }} a8 A
5 W fafaee #1 faag § damar
AR SR F9g  IFN g @
FF AR AITE F g ¥ FEETY
7g oY g car § e g R o oife,
St AT gaT WS aF T § AT F
TN ¥ q7E, I8 Tfwwt JR ag A7 g
T FAW @Al § 1 AIfF WS o
T & 3T § wR sud fedrs &w
Y FT qF, IEH qHEAT I G,
IgFT fadw T &% a1 g7 F I
Fiferer 7% | F Fee AR @9 AR W
I T o)X G ST A g & g
e ¥ oy da g s w@ sewT A
TREINT TG & | AEE! 99 ¥ S« 90|
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FE Y QY F ag 8 Ty o ag e A
g ® e I 7 T 5 5w W ome
FH TE § | FE T Y 21 w9,
FIE FEAT & 14 FF, F1E FgaT & 30
FUS, F1E FgdT & 40 FUT, F1E Fgam §
soMs I Mmagdagage o
¥ X § et IF FIE a6 v faer
Afewwr 1 T To AT T W AR F
8T & I QEIfAF Tl FHEW & g%
21 IR o w1 fv w18 fer ar w8
T(HS AT 9 T9 a1 § TG 3 o §1
ITHT Tg FgAT 3% & % g0 ot war
AT | IR FO FAFTIA Jo  THo
# Y "gwfoaT 97 a9 @1, A
IR T AT fearsfew A
forar ar 1 & =& s € fF s Q@
X7 SR T | 39 IR go THo
To ¥ FEFE q0F X 1 a9 T &, 9w
IR F I w1 & g w1 aga
I A5 2 | AT uE fe F fag
WY TTT TR T qA 5 o THo To &
v feam ar feqamiie g I9 1 & 0
F AT A e g, A e aw-
T & A ara s dafa g,
¥ go THo To ¥ TF IR Aad T
2, 999 39 o W § | 3T R AT
30 A9 F B FX FRE FT Fgoe
F A1 98 9gd 9 93 | Afe faw
Aoy 3, fo TR FY sl T AR
feqo HTAT & &1 FT 39 HETQ F ;7
2 7S gwa § | I AT g ¥ ard
el Y QW a9 T A & 98 F, FAY
w@H J@ TN F faars, qur sEd
TRRIAF @i ® a9, SEy §
St aeed g, & ot wa | F oAy
gfaws w5 g fv oF aga swr dEr
29 B0 9% AR W W F @R AW W
q& AT ag A @ AW S
I T W AT AW AT & A
fr g T A E A feaemdT
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IEH TF AT TwEE A amr den A
gat § |

¥ o wifeww a9 ¥ Wi g ¥,
20 T F 93 T AT | 9 HileHA
fafeam aw &1 fomr g 2 1 T
AR ¥ faferrr iy foas §

“Willilam L. Laurence knows
more about the atom bomb than
any reporter in the world. Until
a few months ago he was Science
Editor of the “New York
Times”. He has won the Pulitzer
Prize twice, and was the only
reporter to witness the test bomb
dropped in Alamogordo. He also
was the only reporter to witness
an atom bomb dropped in war,
on Nagasaki, and the only re-
porter to witness the hydrogen
bomb tests in the Pacific, in 1956.”

qg FTHT TF FAHRTL HIEHT & |
X ot ag wIF § o) afeem aor
IR ITH! AFHTY § | TR TqHT QY
& 1 37T g1 & 9 A9 AT IRIA _R
Fag o far g :

“The truth ig that China has no
qualification whatsoever to be
classified as a member of the
Nuclear Club, or even as a poten-
tia] candidate for membership”.

mATF @RI A
9 FHE Fite TG w6 o dw= @
qHAT & IT LY &Y FhaT § | T IR
& &, & Sud ST @ Amear |
afe S S T & a8 9 A e
o4 | 7T R IR o & o —

“The fact is that as of now, and
for the foreseeable future,
there are only two ful.l-ﬂedged
members of the Nuclear Club—
ourselves” (that is, United States
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of America and Russia). Not
France nor even Britain can be
regarded as having met the re-
quirements for full-fledged mem-
bership. Their accumulated
stock-piles are very small com-
pared with our and Russia’s
and their production capacity is
similarly relatively minute.”

Ig Jo Fo X wiw F faafasr &
I famr & | 37 Y 1w fqmT a5
2 5 & A g0 w0 ¥ IAHT A
wHEeT qE g R I Sredwe
FEFTE

“And though we had magni-

ficent production plants at Oak
Ridge and Hanford, built at a cost
of nearly $2,000,000,000” (I think
the Finance Minister would be
able to say how much it will
come to in crores of rupees)
“with the aid of our entire in-
dustria] plant’ (he is talking of
the United States) “and the full
utilisation of our resources, the
production capacity at the end of
the war was at the rate of one
bomb per week.”

T Jo Qoo F AR A | 7 FE
2t fF oag W g 1 S Sedwe
FIGE TF g ¥ TF UEH 9 a9 F}
off 1| & saveT 7 qgam

I A I TR T & fF 0w
Tew a9 9 I agr fra G a
FOT FO9 9+ qX T @H a7 99 &
T | IEF AT TR 9 WK T8 @
mr g

AT qgT FRE FT AT I F
qE 7 TG § Fga. §, forw a<w & gy
F QT O fF w5y, @t oF wew aw
T T foar ot g @y w &
T I T e w7 @ g,
T o g% Fmar A1y 1 s faefed
¥ oaw ¥ 9 7w foer @ T @
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IAAT A F FIGHET AT § OHTOH
A g 3T ATRAT § —

“France does not as yet possess
even a crude model of the hydro-
gen bomb, while Britain's stock-
pile of ultra-modern hydrogen
warheads is very small in com-
parison with that of the two
senior members of the ‘club’ ”
(that is USA and USSR). “More-
over, neither France nor Britain
have developed the capacity to
produce a missile system, one of
the vital elements necessary to
make a nuclear stock-pile effective
and meaningful. To be more speci-
fic: the United States now has a
nuclear stock-pile in excess of
50,000 nuclear bombs of all types,
each tailor-made to meet a speci-
fic situation.”

& T AGT ggAT FTEET |

TS o Fo T4 faAT & TN &7
g &, ST A% w1 99 O ey
§ 9 99 a@ #7 fedd ag T & ¢
W FT Igi Fel & % a8 7 & F%-
ST gred ¥ & | Jo UHo W g A
2 f5 F09 0= g T TAT qE
F OEH I EIF-IEE @ IE &
B3 § | Tfrr Y Y i g avaT
¢ AR ag Y AT agr g ], A
FFaT TR A foEr g 1 g Ay
% ST, TW T qER A oAW
gAY T@ FT A F AT I1MEY 0
g §, It § g FIE FEer g FEr
aifgd f g7 W R wew I TR
a1 g 1 FT GHEAT T GHT |
T HTIAT A g FF HI W o g
T2, ET AT AT FTEH AT @A R
# g 7t wgan g £F gkt e aga
TN &1 gAR 30 ¥ wafuw g
NAFH T FrEr T & § A
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[T @+ agige west)

7 #7139 faafesr § aga savar
&, AR T TET g1 &, A &7 gAY
wf$d | TR TAET HEEWT A
T 8, T TR FC w1 AR
gare g § {5 3o feaq goyeiadmeg
£, 39 9 aral #7 e ¥ @Y ¥ 99
wF e S 5 agr argfoe &, &
STET 9T AT &, 98 T 9 gA1y A
@A 1 EW &1 @eAr =iy 06
IR WS g 39 AT &) a1 & FI
I § FX QAT FI9 I3T A aqt 39
¥ gAR faF9 F Fry § amar 900
ITHT EH AR WS FT dF4 , 9
FerX § graT awa 1 F Oy
| TR AT T 5 37 F7 5F @y
wT e, &¥ vuF A F 99 76
AT AfEW, e a8 FXE FT F4@TA
AT AYHFA T G g | IaH
SAET FA § At g 18 QoA Ag)
g1 ifgy AR SER gw SHEQ
TG | AfT & @A e ¥ e
AT =1EdT § 6 ag Feen wfqarie
RIgAETF FEU AT qfeEr-
¥z aafw g, mfs &, g @ @
AR AT T I, AfHT FaFy foredt-
A I & A § R gw awg
¥ gEw aga Y Wi & @g e
F AR )

g #1f Nfaferw werd 48 2
B za s ¥ w7 < R gew aw I
R g T2 7 76 gn T T awa
TR X o9 SEw uEEwTEE X
A 7 5 a8 wAeik § 1 A
T T Afke) TR w1 3w
TR G 39 AT F A W
X |

sy
#z
T
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Y g o T & 5 ag ware
Faw fergear #7 €Y 71 &, 9% Aaar
FT qOA 8, WX A gHHT THH A
¥ T ey IR S R ¥ isET
AR AR F31 T3¢ 6 g av oo
FOR qEET {1 T A T, AR W W
i o 7 W, AT HERET Y 9
AT T g1, /I que ary g 7 @
T 9 TF AIST 9 Wi #}R gAg
fow FaT F3F <@ & SRt W S | |
TH AT F IAG TIEF FTAT LA
1T G & | F 9% w7 T8 a%ar 5 aw
gfet N oF R 7% 9w 94 g, T®
S ¥ g8 WY, 9 g A, T
w1 93 TE qFAT | T IF 2 fF 0w
Hfasme £ oF wifadt g g
1 IFFT FAf a9 g gt &, foe ax
g, foeeT  aFAT R IR AT AT & |
wfen Nfafess wes § g ga7 T FT
qHA | TR T T2AT T &, afadT
TR A € ¥ & wE gH A
Hifa ST oY € 1 W A S WS T
g 39 R I AR FH FT TE®Q@
& Y g g &7 7 9% &, o¥ fwr
WG | Y F BF T areT F Fer
& o &) TR doe § Y qefAE
TSl F W fFr S oW g
faw & fog, @1 9 gE @9 4T
g UF ITH UEW qA AT S
W, @ T FEAIEA graandt
F W SEE WA UE & @ &
qr star SR F, g g 7w W
g 1 o § 5 FEF g FAaeme
Fq FAAIT AT TG IT & & 1 T T
& arg garQy Aifa f qgonh | wR s
g 2 fr gart Aifa wefew g fifss
2, T &7 TH %1 FIREAT FEFTH AfaT
I qY F9E G &, AT gw qAr  qAr
& HuAT EY | AT A FRT qE
&% T+ 9 famre e fegg wik Y
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T & EHHT TAAT GEET AT A0 |
AT T AT AT AT R

TEAr ¥ Brar <@ § 5 oaw
ZRfmar Tew Tw T arer g, w0
Byar @ % g 3w s e g
TEF! AT IR 2 a1 45 faware
T R A ot W W aW
FAGT T T wAfAF wER S99 |
foet & qre &1 9% 39 W R, fRer
F q9 g9 19 g | I8 A9 a8 @Az
1 N g AR 99 g § ght
¥ wrfra a9 TE W I WL TE
aw i g @y w2 A
o g1 w%ar & 5 9T ar 79w g
4T fF o Rt ok q9-
faram #7 &) W §—=q FAIwAw o
F TE TEW FNW EARTT FIF & |
T @I F AR TATIEET A AW
ARATA F eMF ][ AL T FfE
a3 & AR /W FT—NT FY
Bz F—ufafafaea § 1 oo oF Tga
T EFE AT F qTAA § W R AL
T G TH FATA FY T § TG
Joram AR 39 X faER ag F3ar a1
IEHT TF T FTH Qe &1 Aav § |

aifax @@ R R IR TR
¥g mf= & fag s9m@r @ § #A)
gFT w1 gfar § mfa @ g
gt et &1 ei Iq! Sq GeH FLAT
1 g § sofoeee 3 fag guw
7eg faeer =ifeq) zafag & wgar
g % fergeam a1 3§ g3 51 Sarg
2 9T wwET A ofmr F gEe W
HN—IAT F 3w 1 e dfag—ar
o vt faevfaa gt &, s s e &
& WX 95 T qAA I AR ¥
E W=y W) g g 99 ¥ W
X MR T F@, @ § #w ¥ frae
Fr wrear § 5 gfear & wifr ey
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# § o) gw 7 o fF 3w ;=
afcom g | e 73 fawmmw &
T g F AEE HI, THET FSATEAN
1 91 feawal #1 gw=r smom wifF
TS a8 A A fEgeam ATy
T g\ & Fear § 5w mer
& 3w A e gt & dw o St
FAT § W U AT Tgq WiAE
SAfq FW@ ¥ Fifaw & §, 5 oF Aqv
I AR FAET IR &, qW I9
¥ fugurififamaaed | wx
A W HIT wied &1 QW aw ;e
¥ s &9 &1 e wuq 2w qifag)
¥ @l #1 B 37 9

9q W G qHEd & a9 H Y
Iq IR WY AT St A &-
ofioedg #Y a1 St A9 1 A W
T TF 9O G T ¥ @ FX S99
A F AG BT W AIfEX | W@
A1 A § OF A T qeH A qdew
g § | gwat I afifeafadt 1 diew
¥ g FAT ARy |

St f5 maer @EE 7 Fan, &
qar § 5 g wel € AR st
g1 & ST I | WR W9 qgar
A TFiEe FT AR q90ge # &
ST &, @ = A fmr @ s
FT 5HgT FAT & AR AT @ 5 g
IO AT | @A AT g, W gH
Iq AT § I I § AR AT FIA
37 3 & 1 A HwoWr A gHA gfar
% a7 fFaT @ AR S @ AieT aga
T IET § — aqg qgd AT aAv
T 3— T = G e | FeT A
ST AT AQI UL, 98 WA AR
Efaaa &1 #m< 7Y 91 | WK ag w6
a1 @t fegem #1 AR vEgF 9% @
gfagT® 8 SO, 9§ THT 97 S
ST #Y Are<fag T, IAHT SN LEAvAT
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[ sk e i)
AHaE A FET AT IAET g T
a1 |

@ ¥ fraew v W § 5
i g5 ¥ faw 3o oW g
araw & ar gw ) farg, afes
F faell ¥ ol N W 9 N TG &
AR gfr F ¥ oT@ AW A AEEE
FQ@ ¥ fF gw N Ot wE qwHT S9H,
fret 9 #g wha | afag § wgar
g f5 wR T @%F g ag dEe
# forar f6 gw wew aw sAwEeT, @
A 7 @ # gw g § A s
42T AEF FT 9, WX gH T F&F
T @I FT GHEAT FT G @R
oI A FH o & & gEear §
f ag $OeT FF g7 TF g a% AW
T FEAR qT T |

A gafag ¥ fraew & fs
gmﬁaﬁﬁﬂtwﬁ-rﬁwm

mﬁ@ﬁz?ﬂma’r{wagﬁiﬁ
T\ W F fou amvEEs g, srEeew
qqT 99 99AS & | Iy I WY Har
o A v g & fF gfar =
AT qHAT RO |

17 hrs

o9 AT g gH & 4T &, §
fiw faft N T SaEr g wgAr
ATEET | TF Q) ATHS § ATTH! THATT
AT F IR A FEE | ATIHE
F nme F1 K T wEEeww
QEAH Y 989 F I Ag1 AT TTEAT |
7g g4 7 & f5 Avmds frw fafaedy
¥F i | qReAs oway fafaey
F a9 9§ Iy WWET UEHETAT
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THAE ¥ g AT §HAT | ARTEE &
zw fafaet & ol <@ w1 ST Ay
g fF 987 F W0 Y AgE S &
srexfua & fawma v w7 agr & wr
ey ¥ f5 9% 7T @ a9 FT I
T 1 & o 7w 0w F A9 ¢ e A
@ fafy & oim w, af¥q sad:r
AT TFEF 93F AT 3F 7@t g |
W 99T F® AW & W, WA
T # T ¥euT d59 g a1 qEv
FIAT T FFART 2R H T AT FEAT
wfea Zrm, W T R Y wmaEr
g § m oAw F dfew ¥ oA
ST ATEAT | 3T & ¥ fadew
aTgaT § f gw Frer arawm g, e
FT1 fawmr @%@, gwe wor Afq we
afady qar & 2 1 fF oF wreHY
F TUT AT UL TG Fg IV § A
I A IHFT FIE FRAT AT @A
T g wfeg | AU fRdew g f
T ANMNEE & qa F AT IH A9T
Bred | '

& zaar & fadew svAr =gar
ar |

FAIFT ST FT T AT
TaAHE FT WY HOAT AT ATE & | W
F o w7 F 3fFn F ammw oamw
FT faar § = g #1 ag mwew
g1 gwr T w3 foaafasr
B SrwETw S mOAT S oo T wfew
FI, g9 I F UF A ATQ | AT
2 & i 5w 3 forg gw 39 #Y frome
F F fivwae 99 F vy ¥ oA€Y
g | A TF SANHH AT AG T qI-
THIT S FUAT T Mg FI g @
gw I feeme @& #T swd |
T FATHTI ST FIE AT FH T3,
WX FEAA &K W FE AN
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& FT I QFAT g | FRT oY g S
w1 g9 faq BIe @, fee o |
T # aig g fF & 1920-21 F
S T St ATARBOCEA qARE
qETAT 97, AT Ig TR AR AqT |
IR F AT T T wgr A1 fF H
Terss § oess g fr o w% ww
% A9 #Tar | AR IR 99 q99 |
TEY ST B FaA TF W F AU FA
# @T 97 | UF BT TaAET o O
fa= et # 99 § samar @99 &
foaq ag TE T@AT TR o )

AR sEwETw st g foedr mmw
gC &, 98 I AT AT A9 <&@
g I F 9TAY WO A9 <@ | F
T § 9T ¥ faew w0 AmRar §
f& gl st 3o Afq § ok 9w
Y g FTIW T@AT AT & | gH & a9
FrEt F1 @A agAT § 1 wrfEw gy
o femrdt &)

St gwmE greRt (fasEi)
SEHFIA AT AT T UH G4 AL
faar 3 S & #9F M O @
feg 1 A F AT TH A ANT T
FifeT

=Y A TERT ARH AT
St TF S Ag @Y @ F 0 WK
# o9 § Fea1 § f5 twwww oft 1=
¥ f9edt, 98 FOAT O A qTAA @,
& gudl Tq IT A IAATIAT |

Y o Wo Tl : ATITFA T
¥ AW A AAEIT g3 & 7 W AW
@7

Y A &g AEAN o o A
gE | HT ARA A A ATq IR AR
T | TR FB AIEfeATT § |
=*-mgyfEemsm agm g fF A
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Situation 1576

SAIFTA ATAAN ST FEAF § agT F
AT F o FTET ¥ AT A g AW
ST FW § FEA F OATER FW E |
qg FA 95 & I8 A AW B X
B AT F Ffoe gF AT E W ET F
foe s &) awar § )

& ¥ o9 7 Sgvar g9 & fqmr o
# oifex & fox #gar =rgar g fF
o1q 9T 2 fF gard Afa o) wfed
et AT faerar 47 2, g9 3@ 19 FY
Ay # fF Jamgeae S F oA -
ufrorads, ATq-uATAHe AT fegmm-
¥z #r Aify o= e gfar ¥
derY @, ag gk AW & fau weer
3, gfvar & fog w81 @, a9 &9 ¥
oA ST A A @ 9y €
T T F AT AT MR §, Ao 7w
¢ g9 ¥ e AW A7 ASE |
afeT St g7 T F a1y @A 9|
& T[S gW FTE T A qTfew QIS
FrE G faer s, @y 1 a9 g
T & ooy A AE &

S 9g A T 1 IR TF @ qAT
a1 5 OF | & o mameer aurg
FT I AT AT I FRIA AT TH HA
T, 9 e foaar av, 9F FTH wwer
o fo@r 97 | OF SHIA AT HqOAET
1T 57 9 9T 98 T F qX { AR
s fidl &7 96 S A aga ™
A feammar fr g aT T a8 & |
I & g Far v v g wrem §
f fergeam st 5@ § Aeg F1W |

Fa Tq g wrzw fafreex @fae
afage #1 dex frar, aga § w=o1
A aga & hEe deX § 1 e
FET T AR 3T F g S WA
% few 7= a8 it &9 @ 791, 9T
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[t wrer agrg T AmEA)

T, I F I9 § ¥ 977 A W@EEa:
TF I W gET | WuAr arferEt
SR awEr Aifg & ait § sy 3|
TR A Aag e g fr sg a1
& @ Fwr Jifge fF s e
g Ao aifeRite 7 T d @Y 9w
gy & a1 g ¥ 9% 99 AW F arw
ag gH AT T F g & | 9g WY g
fau ot a6 #1 a9 € 1 § gafag
et § 5 gw oF G wrfet e
At a9 fom ¥ dsfor o fogan
W 3T # @er w9 o gw o gfaan
¥ 3o WU AR FABARE B
M § w_EM g A% | W gftm
¥ a@ ¥ T o wifq sow @
¥ g7 WY ¥© weTTR @ifed g g
Y gN ¥ T TR FET A1fEy A
# ziren Fwar g f oo e o oAqw
Iq F AN ET |

Shri Hem Barua: On a clarifica-
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Situation 1578

= AHTEIT et ;& T wA

ST § Fa TF FATH TOAT ARATE ..
Mr. Speaker: Final reply has not
been given. He has only intervened.

Now I would ask whether it is the

pleasure of the House to sit late.
There are about half a dozen hon.
Members who are very eager to

speak. Tomorrow only the Minister
wil] reply. So if the House desires
to listen to those Members, we might

sit late. If it does not, we can
adjourn. ... (Interruption). First, I
should know the pleasure of the

House, whether it wants to sit.

Some hon. Members: We are not
prepared to sit.

Mr. Speaker:
stands adjourned.

Then, the House

17.11 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday
November 25, 1064|Agrahayana 4,
1886 (Saka).

(Ai) LSD— 4-12-64—970.



